
List of cases where e-Payment of Court fees was made during the month of  August-2022.

Court District Case No. Advocate

1 Central

01.08.2022 28.07.2022

AVTAR SINGH 01.08.2022 27.07.2022

02.08.2022 27.07.2022

02.08.2022 05.07.2022

02.08.2022 06.07.2022

ALOK KUMAR 05.08.2022 19.07.2022

05.08.2022 13.07.2022

ALOK KUMAR 05.08.2022 19.07.2022

ALOK KUMAR 05.08.2022 19.07.2022

ALOK KUMAR 05.08.2022 19.07.2022

ALOK KUMAR 05.08.2022 19.07.2022

08.08.2022 01.08.2022

SHARVAN DEV 16.08.2022 01.08.2022

MANOJ MALIK 16.08.2022 25.07.2022

No.
Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01 CS COMM-

1917/22
ICICI BANK VS. WSS 
AUTO SOLUTIONS

SHAILENDRA 
BABBAR

CS COMM-
1918/22

PAUL PURE MEDICINE 
VS. NARAIN DASS 
DRUG STORE

CS COMM-
1929/22

NAMITA AGGARWAL 
VS. SIDDHI VINAYAK 
WALL INFRA

PRAMOD 
KUMAR SINHA

CS COMM-
1930/22

KRISHAN SUDEN VS. 
MCD

DHEERAJ 
GUPTA

CS COMM-
1934/22

PNB VS. AGGARWAL 
DEPARTMENTAL 
STORE

ARUN KUMAR 
SHUKLA

CS COMM-
1951/22

ICICI BANK VS. 
SANJEEV KUMAR

CS COMM-
1952/22

ICICI BANK VS. VEER 
SINGH

SHAILENDRA 
BABBAR

CS COMM-
1953/22

ICICI  BANK VS. 
MOHD. DILNAWAZ 
AHMED

CS COMM-
1954/22

ICICI BANK VS. ADEEP 
KUMAR YADAV

CS COMM-
1955/22

ICICI BANK VS. ANIL 
KUMAR BODDU

CS COMM-
1956/22

ICICI BANK VS. 
GULSHAN KUMAR

CS COMM-
1969/22

RAJAN VERMA VS. 
MCD

SATENDRA KR 
SINGH

CS COMM-
1982/22

MAHENDRA 
AGGARWAL VS. 
GAMMON INDIA

CS COMM-
1983/22

KARIM HOTELS VS. 
FAIM SHEIKH 
SIDDQUI



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

1 Central

17.08.2022 02.08.2022

17.08.2022 01.07.2022

20.08.2022 15.07.2022

FIROZUDDIN 22.08.2022 05..08.2022

22.08.2022 03.08.2022

22.08.2022 02.08.2022

22.08.2022 17.08.2022

22.08.2022 17.08.2022

23.08.2022 17.08.2022

K.M. DWIVEDI 23.08.2022 03.08.2022

SUNIL KUMAR 25.08.2022 03.08.2022

25.08.2022 23.08.2022

26.08.2022 16.08.2022

DEEPANSHU 27.08.2022 24.08.2022

27.08.2022 22.07.2022

SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

CS COMM-
1990/22

AKSHITA CREATION 
VS. MANYAWAR 
SAREES

HARDIK 
AGGARWAL

CS COMM-
1991/22

ANU PRODUCTIONVS 
VS. BALTAR SINGH

CHANCHAL KR 
JHA

CS COMM-
2006/22

ICICI BANK VS. 
MUSHEER ALAM

MANISH 
DEWAN

CS COMM-
2014/22

KK CONSTRUCTION 
VS. PAN INDIA INFRA 
PROJECTS

CS COMM-
2015/22

MOHD. SULEMAN VS 
NOOR JAHAN

GAGAN 
KATARIA

CS COMM-
2016/22

BHARAT ARORA VS. 
MCD

SATENDRA KR 
SINGH

CS COMM-
2017/22

PNB VS. KULDEEP 
KUMAR

SUDHIR KUMAR 
SINGH

CS COMM-
2018/22

PNB VS. SUNEEL 
KUMAR

SUDHIR KUMAR 
SINGH

CS COMM-
2025/22

ARPIT ARORA VS. 
DEEPAK MITHLANI

KALPANA 
HINGORANI

CS COMM-
2026/22

HMS ENTERPRISES 
VS. NRW 
ENTERPRISES

CS COMM-
2033/22

SANJEEVANI PAPERS 
VS. HOUNSLOW 
HOUSING

CS COMM-
2034/22

CANARA BANK VS. 
BABITA RANI

ANUJ 
AGGARWAL

CS COMM-
2053/22

NARSINGH DASS VS. 
PRASHANT BHIKHAN

VIJAY MOHAN 
SHARMA

CS COMM-
2054/22

UMESH TYAGI VS. 
MCD

CS COMM-
2055/22

HILTI INDIA PVT. LTD. 
VS. SHIV KUMAR 
GOEL

ARVIND 
SHARMA



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

1 Central

27.08.2022 22.07.2022

29.08.2022 23.08.2022

ICICI BANK VS. UMA 31.08.2022 25.08.2022

J.C. VASHISHTA 31.08.2022 22.08.2022
2 Central

16-08-2022 05-08-2022

22-08-2022 22-08-2022

22-08-2022

25-08-2022 16-08-2022

30-08-2022 25-08-2022
3 Central 01.08.2022 28.07.2022

SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

CS COMM-
2056/22

CANARA BANK VS. 
RABBI NURSING CARE

PRANAY 
SHARMA

CS COMM-
2064/22

NARESH KUMAR VS. 
MCD

SATENDRA KR 
SINGH

CS COMM-
2075/22

CHETNA 
BHALLA

CS COMM-
2076/22

PNB VS. MAXIMUM 
APPAREL

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL COURT, 
THC

CS 
(COMM)/198
0/2022

ICICI BANK LIMITED 
Vs JAHIR CRANE 
SERVICES AND ANR

SHAILENDRA 
BABBAR(P),

CS 
(COMM)/200
8/2022

CANARA BANK Vs 
RANJU KUMARI RAI

ANIL KUMAR 
SINGH(P)

CS 
(COMM)/201
0/2022

BHARAT ARORA Vs 
MUNICIPAL 
CORPORATION OF 
DELHI

SATYENDRA 
KUMAR 
SINGH(P),

02-08-2022

CS 
(COMM)/203
9/2022

CANARA BANK Vs 
AHAD KHAN

ANUJ 
AGARWAL(P),

CS 
(COMM)/207
0/2022

ICICI BANK LIMITED 
Vs NARESH KUMAR

CHETNA 
BHALLA(P),

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
1913/2022

ICICI BANK LTD. V/S  
ABHISHEK SHARMA

SH. 
SHAILENDRA 
BABBAR



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

01.08.2022 28.07.2022

SH. S.K. JAIN 02.08.2022 31.05.2022

02.08.2022 30.07.2022

02.08.2022 30.07.2022

03.08.2022 06.04.2022

05.08.2022 19.07.2022

05.08.2022 24.06.2022

05.08.2022 13.07.2022

05.08.2022 27.04.2022

08.08.2022 01.08.2022

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
1914/2022

iCICI BANK LTD. V/S  
VERMA ENTERPRISES

SH. 
SHAILENDRA 
BABBAR

CS(COMM)  
1923/2022

M/S GAYATRI 
ENTERPRISES V/S 
M/S S.K.S. 
INDUSTRIES PVT. 
LTD.

CS(COMM)  
1924/2022

M/S A S K 
AUTOMOTIVE PVT. 
LTD. V/S 
ASHOK KUMAR 
(UNKNOWN)

SH. PRAMOD 
KUMAR SINGH

CS(COMM)  
1926/2022

M/S A S K 
AUTOMOTIVE PVT. 
LTD. V/S  
ASHOK KUMAR 
(UNKNOWN)

SH. PRAMOD 
KUMAR SINGH

CS(COMM)  
1932/2022

M/S JASWANT 
INTERNATIONAL PVT. 
LTD. V/S
M/S WARNER 
GRAPHICS AND 
PRINTERS

SH. GIRISH 
YADAV

CS(COMM)  
1945/2022

iCICI BANK LTD. V/S  
SHUBHAM 

SH. ALOK 
KUMAR

CS(COMM)  
1946/2022

ICICI BANK LTD. V/S  
LAKKMI CHAND

SH. TUBA 
UROSSA 

CS(COMM)  
1947/2022

ICICI BANK LTD. V/S  
RAJAN 
CONSTRUCTION CO. & 
ANR.

SH. 
SHAILENDRA 
BABBAR

CS(COMM)  
1948/2022

PUNJAB NATIONAL 
BANK V/S SATYA BADI 
PRADHAN

SH. GHAISAR 
ALI

CS(COMM)  
1967/2022

VIKAS VERMA V/S 
MUNICIPAL 
CORPORATION OF 
DELHI 
& ANR.

SH. SATYENDRA 
KUMAR SINGH



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

08.08.2022 25.07.2022

12.08.2022 28.07.2022

17.08.2022 25.07.2022

17.08.2022 NOT FILED

18.08.2022 10.12.2021

18.08.2022 10.12.2021

20.08.2022 05.08.2022

20.08.2022 06.08.2022

22.08.2022 05.08.2022

23.08.2022 03.01.2022

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
1968/2022

DAVINDRA KUMAR 
SACHDEVA V/S 
MUNICIPAL 
CORPORATION OF 
DELHI & ANR.

SH. SATYENDRA 
KUMAR SINGH

COUNTER 
CLAIM 
38/2022

AJAY SONS V/S 
DINESH KUMAR & 
BROS.

SH. MANISH 
KAUSHIK

CS(COMM)  
1988/2022

RAVINDER KUMAR 
WADHWA V/S 
MUNICIPAL 
CORPORATION 
OF DELHI & ANR.

SH. SATYENDRA 
KUMAR SINGH

CS(COMM)  
1989/2022

NARESH KUMAR V/S 
AFZAL BAIG

SH. SHIV 
KUMAR 
GAUTAM

CS(COMM)  
1994/2022

ICICI BANK LTD. V/S  
BAL KISHAN

SH. HEMANT 
GUPTA

CS(COMM)  
1995/2022

ICICI BANK LTD. V/S  
DINESH GUPTA

SH. HEMANT 
GUPTA

CS(COMM)  
2004/2022

ICICI BANK LTD. V/S  
JITENDRA KUMAR

SH. SATISH 
KUMAR

CS(COMM)  
2005/2022

ICICI BANK LTD. V/S  
HAMIT KUMAR

SH. SATISH 
KUMAR

CS(COMM)  
2013/2022

CANARA BANK V/S 
C.M. CREATION

SH. ANIL 
KUMAR SINGH

CS(COMM)  
2021/2022

ICICI BANK LTD. V/S  
SUBHRAJIT PANT

SH. RAJEEV 
SAGAR



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3

25.08.2022 02.08.2022

SH. M.P. ARORA 25.08.2022 12.10.2021

26.08.2022 18.08.2022

27.08.2022 22.08.2022

29.08.2022 23.08.2022

29.08.2022 02.08.2022

SH. J.P. GUPTA 29.08.2022 24.08.2022

4 Central

03.08.2022 21.07.2022

03.08.2022 07.07.2022

CS(COMM)  
2030/2022

M/S BASHESHWAR 
LAL AMIT KUMAR V/S 
VIMAL KHANNA, 
SOLE PROP. OF M/S 
PALLAVI 
ENTERPRISES

SH. JATIN 
AGGARWAL

CS(COMM)  
2032/2022

M/S API ENTERPRISES 
V/S M/S VIJAY KUMAR 
PAWAN
KUMAR & ANR.

CS(COMM)  
2050/2022

NARSINGH DASS & 
CO. V/S PURPLE 
PAPER PRODUCTS 
PVT. LTD.

SH. VINAY 
MOHAN 
SHARMA

CS(COMM)  
2057/2022

ADITYA INFOTECH 
LTD. V/S V. CHANDRA

SH. AMIT 
KUMAR SINGH

CS(COMM)  
2067/2022

M S AUTO 
ACCESSORIES V/S 
CITY PLUS 
AUTOMOBILE
PVT. LTD.

SH. PUNEET 
SINGH

CS(COMM)  
2068/2022

PANKAJ ARORA V/S 
MCD & ANR.

SH. SATYENDRA 
KUMAR SINGH

CS(COMM)  
2069/2022

PAWAN KUMAR 
AGGARWAL (PROP. OF 
ANKIT TEXTILES) 
V/S RAJESH PODDAR 
(PROP. OF RA 
TEXTILES

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  COURT-
04

CS 
(COMM)/19
31/2022

ICICI BANK 
LIMITED VS. 
VARSHA

RANJAN & 
COMPANY

CS 
(COMM)/19
31/2022

ICICI BANK 
LIMITED VS. 
VARSHA

RANJAN & 
COMPANY



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

04.08.2022 28.07.2022

S.H.JAIN 05.08.2022 02.06.2022

05.08.2022 28.07.2022

QUAISAL ALI 05.08.2022 22-07-2022

KAMAL GARG 17.08.2022 06.08.2022

17.08.2022 25.07.2022

20.08.2022 09.06.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  COURT-
04

CS 
(COMM)/19
36/2022

M/S JAI BABA 
NANAK CLOTH 
TRADING CO, VS, 
M/S COMMY 
TRADERS AND 
ANOTHER

ROHIT 
GOSWAMI

CS 
(COMM)/19
39/2022

M/S SHARMA 
ELECTRICALS VS. 
M/S SHARMA 
ELECTRIC 
COMPANY

CS 
(COMM)/19
40/2022

ICICI BANK 
LIMITED VS. 
AAKASH

BABBAR AND 
ASSOCIATES

CS 
(COMM)/19
49/2022

PUNJAB NATIONAL 
BANK VS. VISHAL 
PANDEY & ANR

CS(COMM) 
1986/2022

POWERTEX TOOLS 
PRIVATE LIMITED 
VS VINOD KUMAR

CS(COMM) 
1985/2022

M/S KARIM HOTELS 
PVT LTD VS. ASHOK 
KUMAR

DIWAN 
ADVOCATES

CS(COMM) 
2002/2022

ICICI BANK 
LIMITED VS. 
SANJEEV KUMAR 
SWAMI

TUB A 
UROOSA



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

22.08.2022 02.02.2022

22.08.2022 02.08.2022

22.08.2022 04.01.2022

26.08.2022 23.08.2022

29.08.2022 02.08.2022

31.08.2022 18.08.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  COURT-
04

OMP(COM
M) 114/2022

VIPIN DHIR VS. 
ATUL GUPTA

ASHISH 
KUMAR 
SHARMA

CS(COMM) 
2019/2022

BHARAT ARORA VS. 
MCD & ANR

SH. 
SATYENDRA 
KR SINGH

CS(COMM) 
2022/2022

YUVA 
ENTERPRISES VS., 
M/S CITY 
ENTERPRISES 
EXPORTS

TAHSEEN 
MINHAZ 
SIDDIQUE

CS(COMM) 
2043/2022

CANARA BANK V/S 
MAMTA & ANR

ANUJ 
AGGARWAL

CS(COMM) 
2071/2022

PANKAJ ARORA VS. 
MCD & ANR

SH. 
SATYENDRA 
KR SINGH

CS(COMM) 
2077/2022

M/S DEWAN CHAND 
OM PRAKASH VS. 
MURTUZA 
GHEEWALA

DEEPAK 
SABHARWAL



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

01.08.2022 28-07-2022

BRIJESH  02.08.2022 26.07.2022

EX – 126/22 ROHIT BOHRA 02.08.2022 ON LINE

EX – 127/22 MOHD DANISH 02.08.2022 ON LINE

SBI V/S RAKESH KR 04.08.2022 27.06.2022

JAITN 04.08.2022 ON LINE

08.08.2022 19-07-2022

08.08.2022 02-08-2022

08.08.2022 ON LINE

08.08.2022 ON LINE

S K SINGH 08.08.2022 01-08-2022

16.08.2022 03.08.2022

SH. ASHWANI KUMAR 
SARPAL, DISTRICT 
JUDGE, COMMERCIAL 
COURT-05

CS COMM – 
1912/22

ICICI BANK LTD V/S 
JAI PRAKASH

SHAILENDRA 
BABBAR

OMP COMM 
– 107/22

DATTARAYA PANDIT 
V/S MAHINDRA AND 
MAHINDRA FIN

KOTAK MAHINDRA 
BANK V/S SHAMEEM

KOTAK MAHINDRA 
BANK V/S MESSERS 
VENUS INDUSTRIAL 
CO

CS COMM – 
1938/22

EX COMM – 
132/22

M/S BASHESHAR LAL 
AMIT KR V/S M/S 
HIMALAYA FOOD 
INTERNATIOAL

MISC DJ – 
474/22

ICICI BANK LTD V/S 
SAMEER SALES

AAKASHDEEP 
SINGH 

CS COMM – 
1965/22

MANU AGGARWAL 
V/S SHREE GANESH 
ENTERPRISES

VIKRANT 
ARORA

EX COMM – 
136/22

KOTAK MAHINDRA 
BANK V/S 
NAZIMUDDIN 
BABUDDIN

MAYANK 
MAHAJAN

EX  COMM – 
459/22

ADITYA GUPTA V/S 
DEEN DAYAL

VIKRAM 
AGGARWAL

CS COMM – 
1966/22

VIKAS VERMA V/S 
MCD

CS COMM – 
1974/22

ICICI BANK LTD V/S 
STIFF SECURITY P LTD

CHETNA 
BHALLA



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

16.08.2022 09.08.2022

RAJESH KR 16.08.2022 ON LINE

16.08.2022 ON LINE

16.08.2022 27.06.2022

RAJESH KR 16.08.2022 ON LINE

BIMAL KR 16.08.2022 28.07.2022

RAJESH KR 16.08.2022 ON LINE

MANOJ MALIK 16.08.2022 26.07.2022

RAJESH KR 16.08.2022 ON LINE

RIT ARORA 17.08.2022 20.07.2022

18.08.2022 10.12.2021

SUNIL KR 18.08.2022 ON LINE

SH. ASHWANI KUMAR 
SARPAL, DISTRICT 
JUDGE, COMMERCIAL 
COURT-05

CS COMM – 
1975/22

ICICI BANK LTD V/S 
ARBAZ AND ANR

SHAILENDRA 
BABBAR

EX COMM – 
139/22

M/S S CHAND AND CO 
LTD V/S RAHUL 
VASTANI

CS COMM – 
1976/22

PARAS TRADERS V/S 
AKASH ELECTROTEK 
ENTINEERS P LTD

NITISH KR 
SINGH 

CS COMM – 
1977/22

ICICI BANK LTD V/S 
ROSHAN KR

SHAILENDRA 
BABBAR

EX COMM – 
140/22

M/S S CHAND AND CO 
LTD V/S RAHUL 
VASTANI

CS COMM – 
1978/22

M/S MARUTI 
OVERSEAS V/S M/S 
GOEL FOODS

EX COMM – 
141/22

M/S S CHAND AND CO 
V/S JEENAT MEHRA

CS COMM – 
1979/22

M/S KARIM HOTEL P 
LTD V/S MOHD TALHA

EX COMM – 
142/22

M/S S CHAND AND CO 
V/S AMIT KR

CS COMM – 
1987/22

TINNA RUBBER AND 
INFRUASTUCTURE 
V/S JONSON RUBBER 
INDUS LTD

CS COMM – 
1993/22

ICICI BANK LTD V/S 
DEVENDER MANGAL

HEMANT 
GUPTA

OMP COMM 
– 111/22

ANIL NARULA V/S 
SHRI R AM 
TRASNPORT FIN CO 
LLTD



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

20.08.2022 05.08.2022

VIDUR SIKKA 22.08.2022 ON LINE

22.08.2022 ON LINE

22.08.2022 17.08.2022

22.08.2022 17.08.2022

22.08.2022 10.05.2022

23.08.2022 ON LINE

23.08.2022 21.04.2022

24.08.2022 ON LINE

EX – 161/22 ROHIT BOHRA 25.08.2022 ON LINE

25.08.2022 23.08.2022

S K SINGH 29.08.2022 02.08.2022

SH. ASHWANI KUMAR 
SARPAL, DISTRICT 
JUDGE, COMMERCIAL 
COURT-05

CS COMM – 
2003/22

ICICI BANK LTD V/S 
PRIYANK JAIN

MANISH 
DEWAN

EX COMM – 
153/22

IIFL FIN LTD V/S P R 
SURANA ANS SONS 
INDIA P LTD

OMP COMM 
– 113/22

VIPIN DHIR V/S RAN  
NARAIN GUPTA

ASHISH KR 
SHARMA

CS COMM – 
2011/2022

PNB V/S ARTI SOLE 
PROP SHREE 
BOUTIQUE

SUDHIR KR 
SINGH 

CS COMM – 
2012/22

PNB V/S AMARJIT 
SINGH SOLE PROP 
NATURAL LOOKS

SUDHIR KR 
SINGH 

MISC DJ – 
488/22

MULTANI LAL CHUGH 
V/S RAJAN ELWADHI 
HUF

SATYA 
PRAKASH

CS COMM – 
2023/22

ASHA MIGLANI V/S 
NAVEEN GUPTA

RAVJOYT 
SINGH 

CS COMM – 
2024/22

MR MOTI LAL V/S 
PRADEEP KR

ASHISH 
KAPOOR

EX COMM – 
159/22

SAPAN MALIK V/S 
JOGINDER YADAV

VIPIN KR 
CHAUDHARY

KOTAK MAHINDRA 
PRIME V/S MOHD 
MUSHIR

CS COMM – 
2031/22

PNB V/S SUPER 
INDUSTRIES

CS COMM – 
2061/22

PANKAJ ARORA V/S 
MCD



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

VIKAS SHARMA 29.08.2022 ON LINE

S K SINGH 29.08.2022 02.08.2022

ANJALI NEHRA 30.08.2022 23.08.2022

ANJALI NEHRA 30.08.2022 23.08.2022

30.08.2022 ON LINE

31.08.2022 ON LINE

VIKASH KR 31.08.2022 27.08.2022

A ANAND 31.08.2022 25.08.2022
6 Central

01.08.2022 29.06.2022

01.08.2022 29.06.2022

02.08.2022 09.06.2022

NEETU SINGH 02.08.2022 20.06.2022

SH. ASHWANI KUMAR 
SARPAL, DISTRICT 
JUDGE, COMMERCIAL 
COURT-05

CS COMM – 
2062/22

HARPREET ARORA 
V/S MCD

CS COMM – 
2063/22

PANKAJ ARORA V/S 
MCD

OMP COMM 
– 129/22

MEHRAB LOGISTICE & 
AVIATION LTD V/S 
MAHINDRA AND 
MAHINDRA FIN

OMP COMM 
– 130/22

MEHRAB LOGISTICE & 
AVIATION LTD V/S 
MAHINDRA AND 
MAHINDRA FIN

EX COMM – 
166/22

AXIS BANK LTD V/S 
KAMAL V

RAJESH 
JANGRA

CS COMM – 
2072/22

ICICI BANK LTD V/S 
YOGENDRA SINGH

CHETNA 
BHALLA

CS COMM – 
2073/22

M/S HEAVY PARTS 
SOLUTIONS V/S RIDHI 
SIDHI EARTH 
MOVERS

CS COMM – 
2074/22

MUKESH IRON STORE 
V/S SAARANSH 
SWEET & RESTUANT

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL)
-06, CENTRAL

CS (COMM) 
1915/2022

ICICI BANK LTD. VS 
SHIV PRIYA CABLE 

CHETNA 
BHALLA

CS (COMM) 
1916/2022

ICICI BANK LTD. VS 
AMIT BABBAR

CHETNA 
BHALLA

CS (COMM) 
1920/2022

SUNIL KUMAR 
GULATI VS M/S SSS 
DESIGN TEK PVT. LTD.

AKSHAY 
BHATIA 

CS (COMM) 
1921/2022

SEEMA SHARMA VS 
SYMPOH MARKETING 
PVT. LTD.



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

6 Central

02.08.2022

02.08.2022 04.07.2022

02.08.2022

AMIT JOSHI 02.08.2022 26.04.2022

S.K. BANSAL 03.08.2022

ROHAN YADAV 03.08.2022 -

DAYANI 03.08.2022 17.01.2022

ANISH BHOLA 04.08.2022 -

ANISH BHOLA 04.08.2022 -

ANISH BHOLA 04.08.2022 -

USHA SINGH 05.08.2022

SHARVAN DEV 05.08.2022 25.07.2022

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL)
-06, CENTRAL

CS (COMM) 
1922/2022

ICICI BANK LTD. VS 
ABHISHEK SINGH 

HEMANT 
GUPTA

10.12.2021 & 
04.07.2022

CS(COMM) 
1925/2022

ICICI BANK LTD. VS 
ABHISHEK MISHRA

HEMANT 
GUPTA

CS(COMM) 
1927/2022

ICICI BANK LTD. VS 
K.P.TRADING CO. 

HEMANT 
GUPTA

10.12.2021 & 
04.07.2022

CS(COMM) 
1928/2022

MEENAKSHI 
POLYMERS PVT. LTD. 
VS AAUSH GUPTA

CS(COMM) 
1935/2022

RADO UHREN AG VS 
ROBIN

30.07.2022 & 
02.08.22

EX. 
(COMM)131/2
022

AJAY NAGPAL VS M/S 
SUSHEELA TEXFAB 
PVT. LTD.

CS(COMM) 
1933/2022

GSC GLASS VS LINDEX 
IMPEX PVT. LTD. 

OMP(I)COM
M 340/2022

HDFC BANK LTD. VS 
RAMESH 
MEHNDIRATTA

OMP(I)COM
M 341/2022

DCB BANK LTD. VS 
RAJIV SEJWAL

OMP(I)COM
M 342/2022

HDFC BANK LTD. VS 
SAURAV GUPTA

CS(COMM) 
1950/2022

ICICI BANK LTD. VS 
SUMIT 
CONSTRUCTION

15.07.2022 & 
28.07.2022

CS(COMM) 
1957/2022

MAHENDRA 
AGGARWAL VS 
GAMMON ENGINEER 
& CONTRACTORS PVT. 
LTD.



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

6 Central

ALOK KUMAR 06.08.2022 19.07.2022

ALOK KUMAR 06.08.2022 19.07.2022

R.K. RANJAN 06.08.2022 07.07.2022

R.K. RANJAN 06.08.2022 07.07.2022

R.K. RANJAN 06.08.2022 01.07.2022

KETAN MADAN 08.08.2022 -

08.08.2022 01.07.2022

08.08.2022 28.07.2022

12.08.2022

12.08.2022 06.07.2022

16.08.2022

MD. ASIF KHAN 16.08.2022 13.07.2022

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL)
-06, CENTRAL

CS(COMM) 
1958/2022

ICICI BANK LTD. VS 
CHANDRA PRAKASH

CS(COMM) 
1959/2022

ICICI BANK LTD. VS 
ANKIT

CS(COMM) 
1960/2022

ICICI BANK LTD. VS 
AJAY KUMAR

CS(COMM) 
1961/2022

ICICI BANK LTD. VS 
TARUN

CS(COMM) 
1962/2022

ICICI BANK VS ANIL 
KUMAR SINGH

CS(COMM) 
1970/2022

PUNIT SETHI VS 
PROVENTURE RETAIL 
PVT. LTD.

CS(COMM) 
1971/2022

ICICI BANK LTD. VS 
GUPTA TRADING CO.

RAJAN & 
COMPANY

CS(COMM) 
1972/2022

ICICI BANK LTD. VS 
M/S EDNS SOLUTION 
PVT. LTD.

BABBAR 
ASSOCIATES

OMP(COMM) 
110/2022

JAI BALAJI VS 
ELECTRONIC 
FINANCE LTD.

PRADYOT 
PRAVASH

CS(COMM) 
1973/2022

M/S UNIQUE 
INTERNATIONAL VS 
REAL IMAGING & 
RESEARCH CENTRE

RAJEEV 
CHAUHAN

EX. 
(COMM)143/
2022

ICICI BANK VS 
DINESH KUMAR

SURENDER 
KUMAR

CS(COMM) 
1984/2022

NTC LOGISTIC PVT. 
LTD. VS POWERFUL 
TECHNOLOGIES LTD. 



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

6 Central

17.08.2022 -

HEMANT VATS 17.08.2022 03.08.2022

SATISH KUMAR 18.08.2022 28.06.2022

SATISH KUMAR 18.08.2022 28.06.2022

SATISH KUMAR 18.08.2022 14.06.2022

SATISH KUMAR 18.08.2022 10.06.2022

SATISH KUMAR 18.08.2022 11.06.2022

20.08.2022 -

SONDHI 22.08.2022 -

K. K. TYAGI 22.08.2022 05.07.2022

22.08.2022 29.07.2022

24.08.2022 18.08.2022

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL)
-06, CENTRAL

EX. 
(COMM)147/
2022

HDFC BANK LTD. VS 
TASLEEM 
NOORAHMAD MANISH VERMA 

CS(COMM) 
1992/2022

SHRI JEE POLYMERS 
VS MOTI & SONS

CS(COMM) 
1996/2022

ICICI BANK LTD. VS 
MR. AMAR KANT

CS(COMM) 
1997/2022

ICICI BANK LTD. VS 
DOLLY 

CS(COMM) 
1999/2022

ICICI BANK LTD. VS 
AKASH ARORA

CS(COMM) 
2000/2022

ICICI BANK LTD. VS 
NA TERMINALS PVT. 
LTD.

CS(COMM) 
2001/2022

ICICI BANK LTD. VS 
SHISH RAM SURELIA

EX. 
(COMM)150/
2022

M/S BAJAJ FINANCE 
LTD. VS CHARMING 
APPARELS PVT. LTD.

PRAVESHDUHA
N

EX.(COMM) 
156/2022

HDB FINANCIAL 
SERVICES LTD. VS 
MANOJ KUMAR

OMP(COMM) 
115/2022

PRAVEEN KUMAR VS 
SHRIRAM TRANSPORT 
FINANCE COMPANY 
LTD.

CS(COMM) 
2020/2022

ICICI BANK LTD. VS 
SHREE GANESH

DEEPAK 
KAUSHIK

CS(COMM) 
2029/2022

CANARA BANK VS 
RAM KUMAR

SANTOSH 
KUMAR ROUT



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

6 Central

25.08.2022 17.08.2022

DROAN DUTT 25.08.2022 18.05.2022

25.08.2022 02.08.2022

25.08.2022 15.07.2022 

NAVJEET GIRI 25.08.2022 12.08.2022

26.08.2022 -

26.08.2022 23.08.2022

26.08.2022 02.08.2022

26.08.2022 13.07.2022

AMAN ABBI 26.08.2022 18.08.2022

26.08.2022 21.07.2022

26.08.2022 27.06.2022

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL)
-06, CENTRAL

CS(COMM) 
2037/2022

SURYA ROSHNI LTD. 
VS M/S KRISHNA 
POWER SYSTEMS

SHRIHAR 
TRIAPATHI

CS(COMM) 
2038/2022

SUNIL KUMAR 
AGGARWAL VS 
VIDHUR KHANNA

CS(COMM) 
2040/2022

M/S BASHESHAR LAL 
AMIT KUMAR VS 
VIKASH JAIN

JATIN 
AGGARWAL

CS(COMM) 
2041/2022

AAKASH DEEP GOYAL 
VS M/S NIKON 
FINLEASE PVT. LTD.

ASHIMSHRIDH
AR 

CS(COMM) 
2042/2022

UNICORN DENMART 
LTD. VS EVOLVE 
TECHNOLOGIES & 
SERVICES PVT. LTD.

EX.(COMM) 
162/2022

M/S EURO AIRCON 
INTERNATIONAL VS 
M/S CHEMPHARM 
INDUSTRIES INDIA 
PVT. LTD. 

PAWAN 
KAWRANI

CS(COMM) 
2046/2022

CANARA BANK VS 
YOGESH KUMAR

ANJU 
AGGARWAL

CS(COMM) 
2047/2022

BHARAT ARORA VS 
MCD & ANR.

SATENDRA 
KUMAR SINGH

CS (COMM) 
2048/2022

J.N. GOPAL VS M/S 
NAYAK SANITATION 
PVT. LTD.

SANJEEV 
KARMA

CS(COMM) 
2049/2022

M/S PARAGON 
INDUSTRIES LTD. VS 
M/S ACP SOLUTIONS

CS(COMM) 
2051/2022

M/S ANNU PRODUCTS 
LTD. VS SAHI KUMAR

NAVDEEP 
SINGH

CS(COMM) 
2052/2022

M/S A.P.R. BIDI 
FACTORY VS M/S 
TRIMURTI BHAI BHAI 
TENDUPATTA 
TRADERS

VINAY K. 
RASTOGI



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

6 Central

NASIR AHMED 26.08.2022 -

KAPIL SINGHAL 29.08.2022 29.06.2022

C. PRAKASH 29.08.2022 03.06.2022

TUBA UROOSA 29.08.2022 24.06.2022

SANJAY KUMAR 29-08-2022 -
7 Central

29.08.2022 -
8 West NIL

9 West NIL

10 NEW DELHI

03.08.2022 01.08.2022

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL)
-06, CENTRAL

OMP(COMM) 
123/2022

MEHRAB LOGISTIC 
AND AVIATION LTD. 
VS MAHINDRA & 
MAHINDRA 
FINANCIAL SERVICES 
LTD.

CS(COMM)20
58/2022

M/S FABYARN INC. VS 
M/S LOTUS FABRICS

CS (COMM) 
2059/2022

ICICI BANK LTD. VS 
SUMAN KUMAR

CS (COMM) 
2060/2022

ICICI BANK LTD. VS 
VIKASH KUMAR

CONTEMPT 
PETITION 
13/2022

RAIS AHMAD VS 
ANEES AHMAD

MS. KAVERI BAWEJA, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
07

OMP(I) 
COMM 
346/2022

AXIS BANK LTD. VS 
NIHA SAIFI

RAJESH 
JANGRA

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

MS. HEMANI 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

MS. SANTOSH SNEHI 
MANN, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

CS 
(COMM.)/673
/2022

STATE BANK OF INDIA 
Vs BANSI LAL 
MALHOTRA

VARUN 
CHANDIOK



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

10 NEW DELHI

04.08.2022 29.07.2022

05.08.2022 02.08.2022

16.08.2022 03.08.2022

16.08.2022 29.07.2022

16.08.2022 05.07.2022

17.08.2022 04.08.2022

MS. SANTOSH SNEHI 
MANN, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

CS 
(COMM.)/676
/2022

B. L. AGRO 
INDUSTRIES LIMITED 
Vs MOHAN GUPTA

RAJESH 
SHARMA

CS 
(COMM.)/680
/2022

M/S GRINGO 
ENTERTAINMENTS 
LLP THROUGH ITS 
PROP. SH AVNEET 
SINGH MAC Vs BUKKA 
JATT

SANKET 
AGARWAL

OMP (I) 
(COMM.)/112
/2022

AXIS BANK LIMITED
Vs
HIMANSHU MUDGAL

RAJESH 
JANGRA

CS 
(COMM.)/692
/2022

IDBI BANK LIMITED 
Vs RINKU KUMAR

MANISH 
KUMAR DEWAN

CS 
(COMM.)/693
/2022

IDBI BANK LIMITED 
Vs DEEPAK

MANISH 
KUMAR DEWAN

CS 
(COMM.)/705
/2022

STATE BANK OF INDIA 
Vs M/S S S SPORTS 
THROUGH ITS 
PROPRIETOR

SHIV KUMAR 
TYAGI



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

10 NEW DELHI

VIPIN NAGAR 17.08.2022 02.08.2022

S C SINGHAL 20.08.2022 04.08.2022

20.08.2022 02.08.2022

22.08.2022 17.08.2022

UZAIR ELAHI 24.08.2022 17.08.2022

PRIYA RANJAN 24.08.2022 03.08.2022

MS. SANTOSH SNEHI 
MANN, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

CS 
(COMM.)/706
/2022

RAJAT BEHAL Vs AN 
TECH DEVELOPERS 
PVT LTD

OMP 
(COMM.)/126
/2022

M S SEVEN SEAS 
HOSPITALITY PVT LTD 
Vs MS PREMIER TECH 
BRISANIZA PVT LTD

CS 
(COMM.)/709
/2022

MR. NAFEES AHAMAD 
Vs UNION OF INDIA 
AND ANR.

AVINASH 
KUMAR 
TRIVEDI

CS 
(COMM.)/711
/2022

PRESS TRUST OF 
INDIA LTD Vs NEWS 
HUB THROUGH

PARITOSH 
TOMAR

CS 
(COMM.)/725
/2022

UNION BANK OF 
INDIA Vs LALITA 
SHARMA

CS 
(COMM.)/724
/2022

UNION BANK OF 
INDIA Vs M/S. REKHA 
ENTERPRISES



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

10 NEW DELHI

24.08.2022 10.05.2022

26.08.2022 20.08.2022

26.08.2022 22.07.2022

27.08.2022 17.08.2022

31.08.2022 16.08.2022

31.08.2022 29.08.2022

MS. SANTOSH SNEHI 
MANN, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

CS 
(COMM.)/726
/2022

CANARA BANK Vs 
JAGMOHAN

SUBHASH 
KUMAR JHA

CS 
(COMM.)/729
/2022

STP LIMITED Vs BGR 
ENERGY SYSTEMS 
LTD

VIJAYENDER 
KUMAR

CS 
(COMM.)/730
/2022

AXIS BANK LIMITED 
Vs AMBIENT 
PRINTERS PRIVATE 
LIMITED

RAJESH 
JANGRA

CS 
(COMM.)/738
/2022

CANARA BANK Vs M/S 
MENZ SALOON

REKHA 
RUSTOGI

CS 
(COMM.)/748
/2022

KGL NETWORK PVT. 
LTD. Vs SEQUEL 
ALLOYS AND WIRES 
PRIVATE LTD.

AMIT KUMAR 
MAIHAN

CS 
(COMM.)/749
/2022

M/S RAJEEV MOTORS 
PVT. LTD. Vs THE U 
LIKE HOSPITALITY 
INDIA PVT. LTD

ANUBHAV 
MEHROTRA



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

11 NEW DELHI

03.08.2022 01.08.2022

05.08.2022 15.06.2022

08.08.2022 04.08.2022

08.08.2022 04.08.2022

08.08.2022 30.05.2022

08.08.2022 10.07.2019

12.08.2022 19.07.2022

16.08.2022 06.08.2022

16.08.2022 29.07.2022

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02 CS (COMM.) - 

675 / 2022
STATE BANK OF INDIA 
 V/S KISHAN

SH. VARUN 
CHANDIOK

CS (COMM.) - 
683 / 2022

HDFC LTD Vs MOHD. 
YUSUF KHAN

SH. KARNAIL 
SINGH

CS (COMM.) - 
689 / 2022

PUMA SE Vs ZIAUR 
REHMAN

SH. SHASHI 
OJHA

CS (COMM.) - 
687 / 2022

EXXON MOBIL 
CORPORATION Vs 
RAJAT JAIN

SH. RAHUL 
CHAUDHARY

CS (COMM.) - 
688 / 2022

M/S JAILAXMI 
ENTERPRISES PVT. 
LTD. Vs SUJIT KAPSE 
SOLE PROPRIETOR OF 
M/S. S TEN 
ELECTRONICS

SH. HIMANSHU 
DHAWAN

EX (COMM) 
107 / 2022

AVR ENTERPRISES Vs 
UNION OF INDIA

SH. BHAGWAT 
MATHUR

CS (COMM.) - 
691 / 2022

OXON TECHNOLOGY 
PVT. LTD Vs OXON 
PAINTS AND 
CHEMICALS LLP

SH. ALOK 
SAXENA

CS (COMM.) - 
695 / 2022

BCH ELECTRIC LTD. 
Vs BRUNDABAN 
MALLICK, 
PROPRIETOR OF 
MAHAVIR TRADERS

SH. MANOJ 
KUMAR

CS (COMM.) - 
698 / 2022

IDBI BANK LIMITED 
Vs MANOJ KUMAR 
DWIVEDI

SH. MANISH 
DEWAN



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

11 NEW DELHI

16.08.2022 29.07.2022

22.08.2022 17.08.2022

22.08.2022 19.07.2022

22.08.2022 17.08.2022

22.08.2022 07.07.2022

22.08.2022 05.08.2022

24.08.2022 18.08.2022

25.08.2022 21.08.2022

26.08.2022 22.08.2022

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

CS (COMM.) - 
697 / 2022

IDBI BANK LIMITED 
Vs SANDEEP SAIN

SH. MANISH 
DEWAN

CS (COMM.) - 
714 / 2022

STATE BANK OF INDIA 
Vs SONU KHAN SOLE 
PROP. M/S STEEL 
WELDING WORKS

SH. VARUN 
CHANDIOK

CS (COMM.) - 
715 / 2022

MS TRUST 
COMMODITIES PVT 
LTD Vs MR 
DAVENDRA 
MANUPURIYA

SH. VIPIN 
CHAUDHARY

CS (COMM.) - 
717 / 2022

AIWA CO. LIMITED Vs 
AIIVA 
HOMEAPPLIANCES 
PRIVATE LIMITED 
AND ORS

SH. RAHUL 
CHAUDHARY

OMP 
(COMM) – 
130 / 2022

M/S DIVINE 
INFRACON PVT LTD Vs 
MAYA DEVI

SH. VIJAY 
KASANA

CS (COMM.) - 
716 / 2022

STATE BANK OF INDIA 
Vs NARENDER KUMAR

SH. VAIBHA 
YADAV

CS (COMM.) - 
728 / 2022

HT MEDIA LTD Vs 
NORVICSON 
ADVERTISING

SH. MADHUR 
DHINGRA

OMP 
(COMM) – 
132 / 2022

AAKASH 
AUTOMOBILES AND 
ORS. Vs KOTAK 
MAHINDRA BANK 
LTD.

SH. ABHIJIT 
SINHA

CS (COMM.) - 
737 / 2022

IBROAD 7 
COMMUNICATION 
PVT LTD Vs M/S 
NAGAR NIGAM 
GHAZIABAD THOUGH 
ITS SECRETARY

SH. 
VISHWENDRA 
VERMA



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

11 NEW DELHI

26.08.2022 01.07.2022

26.08.2022 20.08.2022

27.08.2022 01.08.2022

27.08.2022 26.06.2022

27.08.2022 26.06.2022

12 NEW DELHI

01-08-2022 14-07-2022

02-08-2022 25-07-2022

03-08-2022 29-06-2022

04-08-2022 02-08-2022

04-08-2022 29-07-2022

05-08-2022 26-07-2022

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

CS (COMM.) - 
736 / 2022

UNION BANK OF 
INDIA Vs SANJAY 
GUPTA

SH. MOHIT 
KUMAR

CS (COMM.) - 
735 / 2022

STP LTD. Vs GYARSI 
LAL SHARMA

SH. 
VIJAYENDER 
KUMAR

CS (COMM.) - 
740 / 2022

SWIFT SECURITAS 
PVT LTD Vs BUSINESS 
BROADCAST NEWS 
PVT LTD

SH. ARUN 
MEHTA

CS (COMM.) - 
742 / 2022

M/S PRAKASH PIPES 
LIMITED Vs M/S 
BBROZ PLAST INDIA 
PVT. LTD

SH. AVTAR 
SINGH 
BHAMLOT

CS (COMM.) - 
741 / 2022

M/S PRAKASH PIPES 
LIMITED Vs MR. 
JITENDER KUMAR

SH. AVTAR 
SINGH 
BHAMLOT

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

CS 
(COMM)/670
/2022

CANARA BANK Vs 
SUNIL KUMAR

SUBHASH 
KUMAR JHA(P),

CS 
(COMM)/671/
2022

UNION BANK OF 
INDIA Vs LALTA 
PRASAD GUPTA

SUMAN 
MANDAL(P),

CS 
(COMM)/674
/2022

JAI HEALTHCARE PVT 
LTD Vs INDIABULLS 
HOUSING FINANCE 
LTD

RANJAN 
KUMAR(P),

CS 
(COMM)/679
/2022

NETWAY INDIA 
PRIVATE LIMITED Vs 
MS KAVITA VIRWANI

DEBOPRIYO 
SUDIP 
MOULIK(P),

CS 
(COMM)/678
/2022

B L AGRO INDUSTRIES 
LIMITED Vs ANANTA 
EDIBLE PRIVATE 
LIMITED

RAJESH 
SHARMA(P),

CS 
(COMM)/682
/2022

BAL KRISHNA KEDIA 
Vs CHD DEVELOPERS 
LTD

Lalit Bhati(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

12 NEW DELHI

05-08-2022 26-07-2022

08-08-2022 05-08-2022

08-08-2022 04-08-2022

12-08-2022 15-07-2022

16-08-2022 05-07-2022

17-08-2022 12-08-2022

17-08-2022 08-08-2022

17-08-2022 27-07-2022

17-08-2022 02-08-2022

17-08-2022 02-08-2022

17-08-2022 02-08-2022

18-08-2022 06-08-2022

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

CS 
(COMM)/681
/2022

RACHIT KEDIA Vs 
CHD DEVELOPERS 
LTD

Lalit Bhati(P),

CS 
(COMM)/685
/2022

EQUIPMENT PLANET 
Vs UDIT INFRAWORLD 
PRIVATE LIMITED

SWETAB 
KUMAR(P),

CS 
(COMM)/686
/2022

PUMA SE Vs ASHOK 
KUMAR

Shashi Pratap 
Ojha(P),

CS 
(COMM)/690
/2022

BANK OF INDIA Vs 
PRIYANKA SALUJA 
AND ANR

SUMIT 
KUMAR(P),

CS 
(COMM)/694
/2022

IDBI BANK Vs MANOJ 
KUMAR

MANISH 
KUMAR 
DEWAN(P),

CS 
(COMM)/704
/2022

SH ANUJ BHUSHAN 
PROP OF M/S 
SHUBHAM 
ENTERPRISES Vs ROSS 
ROBIZ BIO TECH

MANEESH 
GUMBER(P),

CS 
(COMM)/703
/2022

CEECO 
TECHNOLOGIES PVT 
LTD Vs ANTHIAS 
AUDIO VISUAL PVT 
LTD

VIKAS 
CHHABRA(P),

CS 
(COMM)/702
/2022

METRO SPONGE 
STEEL PRIVATE 
LIMITED Vs GRJ 
DISTRIBUTORS AND 
DEVELOPERS 
PRIVATE LIMITED

JYOTI 
SHARMA(P),

CS 
(COMM)/700
/2022

RAJEEV KUMAR 
CHAUDHARY Vs AN 
TECH DEVELOPERS 
PVT LTD

VIPIN 
NAGAR(P),

CS 
(COMM)/701/
2022

G0YAL ENTERPRISES 
Vs AN TECH 
DEVELPPERS  PVT 
LTDS

VIPIN 
NAGAR(P),

CS 
(COMM)/699
/2022

SHIVA TRADERS Vs 
AN TECH DEVELPERS 
PVT LTD

VIPIN 
NAGAR(P),

CS 
(COMM)/708
/2022

RAVINDER SINGH 
KOHLI Vs TUSHTI 
INTERNATIONAL PVT 
LTD

NIMISH 
CHIB(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

12 NEW DELHI

18-08-2022 27-07-2022

18-08-2022 17-08-2022

20-08-2022 02-08-2022

20-08-2022 17-08-2022

22-08-2022 17-08-2022

22-08-2022 09-07-2022

23-08-2022 10-05-2022

23-08-2022 08-08-2022

23-08-2022 12-08-2022

24-08-2022 23-08-2022

24-08-2022 10-05-2022

24-08-2022 10-05-2022

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

CS 
(COMM)/707
/2022

SARAN MOTORS 
PRIVATE LIMITED Vs 
SK TAXI SERVICE

LOKESH 
BHOLA(P),

Counter 
Claim/25/202
2

ASTRON MULTIGRAIN 
PVT LTD Vs PRAKASH 
MASALA PVT LTD

SUJOY 
CHATTERJEE(P)
,

CS 
(COMM)/710/
2022

DR RENU SINGH Vs 
DMG FINANCE AND 
INVESTMENT 
PRIVATE LIMITED

Sonakshi 
Singh(P),

OMP 
(COMM)/128
/2022

SUPREME HOUSE 
KEEPING SERVICES P 
LTD Vs LARSEN AND 
TOUBRO LTD 
CONSTRUCTION

AVINASH 
KUMAR 
TRIVEDI(P),

CS 
(COMM)/712/
2022

STATE BANK OF INDIA 
Vs KUNWAR SINGH

VARUN 
CHANDIOK(P),

CS 
(COMM)/713/
2022

PS COMMODITIES Vs 
MR MANJIT RAI 
AHUJA

VIPIN KUMAR 
CHAUDHARY(P)
,

CS 
(COMM)/719/
2022

PANNU CAR RENTAL 
PVT LTD Vs UNITED 
INDIA INSURANCE CO 
LTD

DIGVIJAY 
SINGH RANA(P),

CS 
(COMM)/718/
2022

UPPAL HOUSING PVT 
LTD Vs RAJEEV GOYAL

DHEERAJ 
GUPTA(P),

CS 
(COMM)/720
/2022

RANI CHARNALIA Vs 
CIFCO LIMITED

VAISHALI 
KAKRA(P),

CS 
(COMM)/723
/2022

XPM PRIVATE 
LIMTIED Vs SHIRISH 
KOTMIRE

DHARMENDRA 
SINGH PAL(P),

CS 
(COMM)/721/
2022

CANARA BANK Vs 
NAVEEN KUMAR

SUBHASH 
KUMAR JHA(P),

CS 
(COMM)/722
/2022

CANARA BANK Vs 
PARVEEN KUMAR

SUBHASH 
KUMAR JHA(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

12 NEW DELHI

SHUBHAM(P), 26-08-2022 23-08-2022

26-08-2022 16-08-2022

26-08-2022 22-08-2022

26-08-2022 23-08-2022

26-08-2022 16-08-2022

26-08-2022 16-08-2022

27-08-2022 08-08-2022

RAVI KUMAR(P),29-08-2022 29-08-2022

29-08-2022 29-08-2022

30-08-2022 18-08-2022

13 SOUTH NIL

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

OMP 
(COMM)/136/
2022

BAL KRISHAN 
KAILASH CHANDER 
MOGA Vs DISTRICT 
MANAGER FOOD 
CORPORATION OF 
INDIA

CS 
(COMM)/732
/2022

PUNJAB NATIONAL 
BANK Vs MS J K 
TRADERS  THROUGH 
PROPRIETOR MR RAVI 
KUMAR

Ravindra Kumar 
Agarwal(P),

CS 
(COMM)/731/
2022

IBROAD 7 
COMMUNICATION 
PVT LTD Vs KAVERI 
TECHNOBUILD 
PRIVATE LTD

VISHWENDRA 
VERMA(P),

OMP 
(COMM)/135/
2022

DHARMENDRA SINGH 
Vs MAHINDRA AND 
MAHINDRA 
FINANCIAL SERVICES 
LIMITED

Ram 
Bhadauria(P),

CS 
(COMM)/734
/2022

PUMA SE Vs ASHOK 
KUMAR

Shashi Pratap 
Ojha(P),

CS 
(COMM)/733
/2022

PUMA SE Vs ASHOK 
KUMAR

Shashi Pratap 
Ojha(P),

CS 
(COMM)/739
/2022

ASAHI INDIA GLASS 
LTD Vs LACOLAM 
INDIA PRIVATE 
LIMITED

RAJDEEP 
RAO(P),

CS 
(COMM)/743
/2022

NISHA CARGO 
FORWARDERS Vs 
SHAHI LOGISTICS 
AND OTHERS

CS 
(COMM)/744
/2022

VIMARSH 
MARKETING 
PROPRIETORSHIP 
FIRM THROUGH ITS 
PROPRIETOR  MR 
LALIT BANSAL Vs MR 
VALIYAKATH ABDUL 
JALEEL PROPRIETOR 
OF M S J AND M 
LOGISTICS

RAKESH 
SRIVASTAVA(P),

CS 
(COMM)/746
/2022

DYNAMIC TRADE 
MATE Vs PRIMA 
TELECOM LTD AND 
OTHERS

PUNEET 
AHUJA(P),

SH. PREM KUMAR 
BHARTWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

14 SOUTH

12.08.2022 26.07.2022

12.08.2022 26.07.2022

12.08.2022 26.07.2022

15 SOUTH-EAST

16 SOUTH-EAST

01-08-2022 11-07-2022

01-08-2022 11-07-2022

01-08-2022 17-06-2022

01-08-2022 15-07-2022

02-08-2022 19-07-2022

03-08-2022 28-07-2022

04-08-2022 13-07-2022

SH. VINAY KUMAR 
KHANNA, dISTRICT 
JUDGE(COMMERCIAL 
COURT)-03

CS(COMM.)4
56/2022

IFFCO-MC CROP 
SCIENCE PRIVATE 
LIMITED VS SRI NEW 
KALI KRISHNA 
ENTERPRISES

SHUBHAM 
SAIGAL

CS(COMM.)4
57/2022

IFFCO-MC CROP 
SCIENCE PRIVATE 
LIMITED VS IFFDC, 
KBSK – FIROJ ALI

SHUBHAM 
SAIGAL

CS(COMM.)4
60/2022

IFFCO-MC CROP 
SCIENCE PRIVATE 
LIMITED VS 
KETUGRAM TAMCS 
LTD.

SHUBHAM 
SAIGAL

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02 CS 

(COMM)/759
/2022

BHUSHAN DEALMARK 
PRIVATE LIMITED Vs 
MR NARENDRA 
KUMAR

HIMANSHU 
GARG(P),

CS 
(COMM)/758
/2022

BHUSHAN DEALMARK 
PRIVATE LIMITED Vs 
M/S SINGH 
CONSTRUCTIONS

HIMANSHU 
GARG(P),

CS 
(COMM)/756
/2022

M/S V J INFONET PVT 
LTD Vs M/S HT 
TECHNOLOGIES PVT 
LTD

ANISHA 
MATHUR(P),

CS 
(COMM)/757/
2022

M/S V J INFONET PVT 
LTD Vs NETWORK 
BULLS 
TECHNOLOGIES PVT  
LTD

ANISHA 
MATHUR(P),

CS 
(COMM)/763
/2022

RP SRIVASTAV Vs 
PUNITA CHOUDHARY

DEV RAJ 
SHARMA(P),

CS 
(COMM)/772/
2022

M/S YANG MING LINE 
(INDIA) PVT LTD Vs 
M/S BBN 
INTERNATIONAL

HARDIK 
VASHISHT(P),

CS 
(COMM)/771/
2022

INDOSPIRIT 
MARKETING PVT LTD 
Vs M/S KASHISH 
ELECTRICITY 
SERVICES PVT LTD Girish(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

16 SOUTH-EAST

04-08-2022 13-07-2022

04-08-2022 13-07-2022

04-08-2022 13-07-2022

04-08-2022 13-07-2022

04-08-2022 13-07-2022

04-08-2022 13-07-2022

UDAY SETH(P), 05-08-2022 13-07-2022

05-08-2022 07-07-2022

08-08-2022 11-07-2022

08-08-2022 11-07-2022

08-08-2022 11-07-2022

08-08-2022 01-08-2022

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS 
(COMM)/767/
2022

INDOSPIRIT 
MARKETING PVT LTD 
Vs M/S GLOW 
INFOCOM PVT LTD Girish(P),

CS 
(COMM)/770
/2022

INDOSPIRIT 
ELECTRONICS PVT 
LTD Vs RAM RATTAN 
YADAV PROPRIETOR 
M/S YADAV 
ELECTRONICS Girish(P),

CS 
(COMM)/769
/2022

INDOSPIRIT 
MARKETING PVT LTD 
Vs NARGESH KUMAR Girish(P),

CS 
(COMM)/768
/2022

INDOSPIRIT 
MARKETING PVT LTD 
Vs SANDEEP KATARIA Girish(P),

CS 
(COMM)/765
/2022

INDOSPIRIT 
MARKETING PVT LTD 
Vs M/S VISA SPRING 
CONSULTANTS PVT 
LTD Girish(P),

CS 
(COMM)/766
/2022

INDOSPIRIT 
MARKETING PVT LTD 
Vs SRP BREWERIES 
PVT LTD Girish(P),

CS 
(COMM)/780
/2022

NARENDER PAL 
CHADHA Vs MHT 
COMTEL PRIVATE 
LIMITED

CS 
(COMM)/779/
2022

NEELAM MITTAL Vs 
M/S AMBA 
JEWELLERS PVT LTD

MANISHA 
SURI(P),

CS 
(COMM)/792
/2022

BHUSHAN DEALMARK 
PRIVATE LIMITED Vs 
M/S ASSOCIATES 
BUILDER AND 
TRADERS

HIMANSHU 
GARG(P),

CS 
(COMM)/794
/2022

BHUSHAN DEALMARK 
PRIVATE LIMITED Vs 
MR NARENDER DEV

HIMANSHU 
GARG(P),

CS 
(COMM)/793
/2022

BHUSHAN DEALMARK 
PRIVATE LIMITED Vs 
ADITI MINIG PRIVATE 
LIMITED

HIMANSHU 
GARG(P),

CS 
(COMM)/796
/2022

BALESHWER THAKUR 
Vs PREMIUM TRIMS 
INDIA LLP

RAJENDRA 
YADAV(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

16 SOUTH-EAST

05-08-2022 13-07-2022

MANI KAUL(P), 06-08-2022 03-06-2022

M.V.REHMAN 08-08-2022 29-07-2022

MANI KAUL(P), 06-08-2022 27-05-2022

08-08-2022 13-07-2022

08-08-2022 20-09-2021

08-08-2022 05-08-2021

18-08-2022 06-08-2022

20-08-2022 04-08-2022

18-08-2022 04-08-2022

20-08-2022 30-07-2022

18-08-2022 N/A

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS 
(COMM)/781/
2022

M/S INDOSPIRIT 
MARKETING PVT LTD 
Vs RAVINDER KUMAR Girish(P),

CS 
(COMM)/783
/2022

LIC HOUSING 
FINANCE LIMITED Vs 
ADEL LANDMARKS 
LIMITED

CS 
(COMM)/790
/2022

KHUSHNA WAZ 
HASAN Vs AURA 
INCORPORATED AND 
ORS

CS 
(COMM)/784
/2022

LIC HOUSING 
FINANCE LIMITED Vs 
ADEL LANDMARKS 
LIMITED

CS 
(COMM)/795
/2022

M/S INDOSPIRIT 
ELECTRONICS PVT 
LTD Vs DEEPAK 
SABHARWAL Girish(P),

CS 
(COMM)/791/
2022

SATISH KUMAR JAIN 
Vs MR MAYANK JHA Dhruv Joshi(P),

CS 
(COMM)/834
/2022

DABUR INDIA 
LIMITED Vs GOONLE 
INDIA PRINATE 
LINITED

MD. SAZID 
RAYEEN(P),

CS 
(COMM)/805
/2022

M/S U S SALES 
AGENCY Vs M/S ALFA 
ELECTRONICS

AVINASH 
KUMAR 
TYAGI(P),

CS 
(COMM)/817/
2022

B R AGARWALA Vs 
ANITA JALAN

KUNAL 
ANAND(P),

CS 
(COMM)/804
/2022

WHISKIN SPIRITS 
PRIVATE LIMITED Vs 
M/S NARGESH 
KUMAR Ajay Bahl(P),

CS 
(COMM)/813/
2022

SPJ CARGO PRIVATE 
LIMITED Vs EAGLE 
CONTINENTAL FOODS 
PRIVATE LIMITED

ANIRUDH 
SURESH(P),

CS 
(COMM)/813/
2022

GOFREY PHILIPS 
INDIA LIMITED Vs 
RURDA  VETNURES 
PRIVATE LINITED

MD. SAZID 
RAYEEN(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

16 SOUTH-EAST

22-08-2022 17-08-2022

23-08-2022 03-08-2022

23-08-2022 08-08-2022

23-08-2022 03-08-2022

23-08-2022 03-08-2022

23-08-2022 19-05-2022

S.TABREX(P), 23-08-2022 18-08-2022

23-08-2022 N/A

23-08-2022 20-08-2022

25-08-2022 18-08-2022

ARUN SETHI(P), 25-08-2022 19-05-2022

NOOR ALAM(P), 24-08-2022 26-05-2022

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS 
(COMM)/833
/2022

RAJESH KUMAR 
GUPTA Vs TC HEALTH 
CARE PRIVATE 
LIMITED

SHREYEK 
GUPTA(P),

CS 
(COMM)/832
/2022

PUNJAB NATIONAL 
BANK Vs AAGAAZ 
TRADE MART

RAJIV 
DALAL(P),

CS 
(COMM)/824
/2022

MEDIDAMEN 
ORGANICS LIMITED 
Vs MEDICAMEN 
BIOTECH LIMITED

DEEPAK 
KUMAR 
MAHAPATRA(P),

CS 
(COMM)/826
/2022

PUNJAB NATIONAL 
BANK Vs DIVVA EXPO 
A PROPRIETORSHIP 
CONCERN THROUGH 
ITS PROPRIETOR SMT 
PRATIBHA 
SRIVASTAVA

SUNAV 
RASTOGI(P),

CS 
(COMM)/827
/2022

PUNJAB NATIONAL 
BANK Vs M/S 
NAVKRITI KNIT FAB A 
PROPRIETORSHIP 
FIRM THROUGH ITS 
PROPRIETOR SHRI 
VARUN KAMAL

SUNAV 
RASTOGI(P),

CS 
(COMM)/828
/2022

DEEP BLUE XPRESS 
PVT LTDTHROUGH AR 
MR KV KHANNA Vs 
UPENDRA 
SURYABHAN PATEL

BHARAT 
BHUSHAN 
JAIN(P),

CS 
(COMM)/823
/2022

BALAJI ENTERPRISES 
Vs GAURAV SINGH

CS 
(COMM)/825
/2022 (TM)

LENSKART SOLUTION 
PVT LTD Vs SEEMA 
JAIN

PUNEET 
BAJAJ(P),

CS 
(COMM)/829
/2022

MOGLI LABS INDIA 
PVT LTD Vs SANVITA 
BIOTECHNOLOGIES 
PVT LTD

Harsh 
Vardhan(P),

CS 
(COMM)/840
/2022

GURINDER 
SINGHSOLE 
PROPRIETOR OF 
ROYAL TRADERS Vs 
ROOTS COOLING 
SYSTEMS PVT LTD

LOKESH 
KUMAR 
PATHAK(P),

CS 
(COMM)/841
/2022

M/S SMARTCHAIN 
INNOVATION PVT LTD 
Vs NIRWANI GLOBAL 
AND OTHERS

CS 
(COMM)/836
/2022

BANK OF BARODA Vs 
MR GAURAV VIRMANI



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

16 SOUTH-EAST

NOOR ALAM(P), 24-08-2022 26-05-2022

NOOR ALAM(P), 24-08-2022 26-05-2022

24-08-2022 31-05-2022

24-08-2022 28-07-2022

26-08-2022 03-08-2022

26-08-2022 03-08-2022

26-08-2022 17-08-2022

26-08-2022 17-08-2022

26-08-2022 17-08-2022

27-08-2022 12-08-2022

27-08-2022 12-08-2022

29-08-2022 03-08-2022

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS 
(COMM)/835
/2022

BANK OF BARODA Vs 
MANMEET KAUR 
PROPRIETOR M/S 
AJIT ENTERPRISES

CS 
(COMM)/837
/2022

BANK OF BARODA Vs 
MR HEMANT MISHRA 
PROP M/S AIM LIFE 
STYLE

CS 
(COMM)/839
/2022

AVON CONTAINNERS 
PVT LTD THORUGH 
RAJESH GUPTA Vs 
HAPAG LLYOD 
THROUGH ITS 
DIRECTORS

TARUN 
AGARWAL(P),

CS 
(COMM)/838
/2022

PUSHKAR PROP OF 
M/S AYUSH 
ENTERPRISES Vs 
MEDSOURCE 
HEALTHCARE 
PRIVATE LIMITED

KAILASH 
CHANDRA(P),

CS 
(COMM)/842
/2022

WIN MEDICARE PVT 
LTD Vs NEW INDIA 
ASSURANCE CO LTD

AMRITA 
SARKAR(P),

CS 
(COMM)/846
/2022

TRIMASTER PVT LTD 
Vs MRS SANTANU 
RANA PROP OF NEW 
SAYA N ELECTRIC

RAMESH 
KUMAR(P),

CS 
(COMM)/844
/2022

STATE BANK OF INDIA 
Vs MANJU AND ANR

DHARMENDRA 
SINGH(P),

CS 
(COMM)/843
/2022

STATE BANK OF INDIA 
Vs ASHOK KUMAR 
CHADDA

DHARMENDRA 
SINGH(P),

CS 
(COMM)/845
/2022

STATE BANK OF INDIA 
Vs ANITA AND ANR

DHARMENDRA 
SINGH(P),

CS 
(COMM)/848
/2022

BANK OF BARODA Vs 
MR KRISHNA 
KRISHNA

NIRMAL 
KUMAR(P),

CS 
(COMM)/849
/2022

BANK OF BARODA Vs 
PRASHANT 
CHOUDHRY

NIRMAL 
KUMAR(P),

CS 
(COMM)/859
/2022

TRIMASTER PVT LTD 
Vs LAKHAN SINGH 
PROP OF A R AGENCY

RAMESH 
KUMAR(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

16 SOUTH-EAST

29-08-2022 03-08-2022

29-08-2022 03-08-2022

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS 
(COMM)/860
/2022

TRIMASTERPRIVATEL
IMITED Vs SAROJ 
KUMAR SINGH

RAMESH 
KUMAR(P),

CS 
(COMM)/861
/2022

TRIMASTER PVT LTD 
Vs INKEL LIMITED 
THROUGH ITS MD

RAMESH 
KUMAR(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

16 SOUTH-EAST

29-08-2022 03-08-2022

30-08-2022 24-08-2022

30-08-2022 25-08-2022

30-08-2022 25-08-2022

30-08-2022 08-06-2022

31-08-2022 25-08-2022

31-08-2022 25-08-2022

31-08-2022 25-08-2022

22-08-2022 12-08-2022
17 SH. SANJAY SHARMA-I EAST

02-07-2022 11-06-2022

30-07-2022 04-08-2022

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS 
(COMM)/862
/2022

TRIMASTER PVT LTD 
Vs NACHIAPPAN 
PALANIAPPAN 
PROP OF PROMPT 
ENGINEERING 
COMPANY

RAMESH 
KUMAR(P),

CS 
(COMM)/874
/2022

M/S VELOCITY OPTICS 
PVTLTDTHROUGH ITS 
AR Vs WIN PHARMA 
COM AND  ORS

NOOR UL 
ISLAM(P),

CS 
(COMM)/871/
2022

M/S MODI INFOSOL 
PVT LTD Vs M/S 
ADITYA PERIPHERALS 
PVT LTD

SURUCHI 
MITTAL(P),

CS 
(COMM)/872
/2022

M/S MODI INFOSOL 
PVT LTD Vs M/S APEX 
DISTRIBUTORS

SURUCHI 
MITTAL(P),

CS 
(COMM)/873
/2022

VINAYAK LASER TECH 
PVT LTD Vs ECOSENSE 
SUTAINABLE 
SOLUTIONS PVT LTD

ANUP 
KUMAR(P),

CS 
(COMM)/879
/2022

SPJ CARGO PRIVATE 
LIMITED Vs GOLD 
CERA 
INTERNATIONAL

ANIRUDH 
SURESH(P),

CS 
(COMM)/878
/2022

SPJ CARGO PRIVATE 
LIMITED Vs VECTON 
INTERNATIONAL 
PRIVATE LIMITED

ANIRUDH 
SURESH(P),

CS 
(COMM)/880
/2022

SPJ CARGO PRIVATE 
LIMITED Vs 
NOVAGRES 
CERAMICA

SH.ANIRUDH 
SURESH(P),

CS(COMM)     
/2022

M/S BANSAL 
INSULATION 
PRODUCTS (I) LTD. VS 
M/S FATECHPURIC 
TREANSFORMER AND 
SWITHGEAR

SHALABH 
GUPTA

CS COMM 
NO. 
200/2022

BANK OF BARODA VS. 
SACHIN SINGH

GEETANJALI 
SHARMA

CS COMM 
NO. 246/2022

RAMANDEEP SINGH 
VS. RAJ KUMAR GOEL

SHANTANU 
BHARDWAJ



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

18 EAST Nil

19 North-East 03.08.2022

03.08.2022

03.08.2022

03.08.2022

03.08.2022

SUNITA SINGH 03.08.2022

03.08.2022

03.08.2022

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, COMMERCIAL 
COURT-02

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

CS(COMM)-
78/2022

CANARA BANK VS 
MANJU

DEEPAK 
BHARDWAJ

COURT FEES 
FILED   ON 
28.07.2022

CS(COMM)-
79/2022

CANARA BANK VS 
RAVINDRA KUMAR

DEEPAK 
BHARDWAJ

COURT FEES 
FILED ON 
28.07.2022

EX(COMM)-
61/2022

M/S IIFL BALAJI 
FINANCE LTD VS 
BALAJI SAREE 
CENTERE

TRUE LEGAL 
SOLUTIONS

COURT FEES 
NOT FILED

EX(COMM)-
62/2022

M/S IIFL BALAJI 
FINANCE LTD VS 
MAHAKAL AND 
COMPANY AND ORS

TRUE LEGAL 
SOLUTIONS

COURT FEES 
NOT FILED

EX(COMM)-
63/2022

M/S IIFL BALAJI 
FINANCE LTD VS ANIL 
PHOTO STUDIO AND 
ORS

TRUE LEGAL 
SOLUTIONS

COURT FEES 
NOT FILED

EX(COMM)-
64/2022

AXIS BANK  VS 
PRAMOD KUMAR 
BANSAL

COURT FEES 
NOT FILED

EX(COMM)-
65/2022

SHRIRAM TRANSPORT 
FINANCE COMPANY  
LTD VS.BABLI AND 
ANOTHER

VIPIN KUMAR 
RAGHAV

COURT FEES 
NOT FILED

EX(COMM)-
66/2022

SHRIRAM 
TRANSPORTFINANCE  
COMPANY LTD VS. 
TAZUDIN AND 
ANOTHER

VIPIN KUMAR 
RAGHAV

COURT FEES 
NOT FILED



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

19 North-East

QUISAR ALI 04.08.2022

04.08.2022

05.08.2022

VIDUR SIKKA 06.08.2022

06.08.2022

06.08.2022

COUNSEL 06.08.2022

16.08.2022

16.08.2022

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

CS(COMM)-
80/2022

PUNJAB NATIONAL 
BANK VS VIMAL 
CHAKRAVARTI

COURT FEES  
OFFLINE 
FILED ON 
09.06.222

CS(COMM)-
81/2022

M/S T.G LEISURE AND 
RESORT PVT LTD VS 
M/S SOFT KEY ROOMS 
HOSPITALITY 
SERVICES LLP AND 
ORS

SAURABH 
UPADHAY

COURT FEES 
FILED ON 
12.07.2022

EX(COMM)-
67/2022

HDB FINANCIAL 
SERVICES LTD VS 
NARESH SAINI  AND 
ANR.

DEEPANKUR 
SONDHI

COURT FEES 
NOT FILED

EX(COMM)-
68/2022

IIFL FINANCE 
LIMITED VS SHREE 
GANPATI GARMENTS 
& OTHERS

COURT FEES 
NOT FILED

EX(COMM)-
69/2022

HDFC BANK LIMITED 
VS CHAMAN LAL

MANISH 
SHANKAR 
VERMA

COURT FEES 
NOT FILED

EX(COMM)-
70/2022

HDFC BANK LIMITED 
VS VIRENDER KUMAR 
PAL

MANISH 
SHANKAR 
VERMA

COURT FEES 
NOT FILED

MISC DJ-
233/2022

SRI KRISHAN VS 
SANJAY MALOHTRA

COURT FEES 
NOT FILED

OMP(COMM)
-7/2022

SMT. SHAKUNTALA VS 
 AXIS BANK

PRAVESH  
KUMAR

COURT FEES 
NOT FILED

CS(COMM)-
82/2022

CENTRAL BANK  OF 
INDIA VS MRS.  NEHA

ARVIND KUMAR 
SINGH

COURT FEES 
FILED 
OFFLINE ON 
08.08.2022



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

19 North-East

16.08.2022

16.08.2022

16.08.2022

SACHIN KATYAL 16.08.2022

16.08.2022

16.08.2022

RAVI KUMAR 17.08.2022

17.08.2022

UMESH JOSHI 22.08.2022

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

CS(COMM)-
83/2022

CENTRAL BANK  OF 
INDIA VS USHA RANI  
AND ANRS

ARVIND KUMAR 
SINGH

COURT FEES 
FILED 
OFFLINE ON 
08.08.2022

CS(COMM)-
84/2022

THE PURVANCHAL 
CO-OPERATIVE 
URBAN TC SOCIETY  
VS. ANAND SWAROOP 
PANDEY

NARENDER 
KUMAR

COURT FEES 
FILED 
OFFLINE ON 
29.07.2022

EX(COMM)-
71/2022

SHRIRAM TRANSPORT 
FINANCE COMPANY 
VS SHRI UMA 
SHANKAR SHARMA 
AND OTHERS

VIPIN KUMAR 
RAGHAV

COURT FEES 
NOT FILED

EX(COMM)-
72/2022

M/S RBL BANK LMTD. 
VS GAURI 
ENTERPRISES

COURT FEES 
NOT FILED

EX(COMM)-
73/2022

M/S SAKTI CREATION 
VS. M/S BELA 
CREATION PVT LTD

VIJENDER 
SINGH

COURT FEES 
NOT FILED

EX(COMM)-
74/2022

M/S KOGTA 
FINANCIAL LTD VS. 
MUNEER AHMED AND 
ORS

ARA VIKRAM 
SHUKLA

COURT FEES 
NOT FILED

CS(COMM)-
85/2022

UNION BANK OF 
INDIA VS 
SALAHUDDIN

COURT FEES 
FILED ONLINE 
ON 30.05.2022

CS(COMM)-
86/2022

M/S DEEPAK 
ENGINEERING 
PRODUCTS VS M/S 
DEEPA  INDIA

SATISH  KUMAR 
MISHRA

COURT FEES 
FILED 
OFFLINE ON 
30.05.2022

CS(COMM)-
87/2022

BANK  OF BARODA VS 
MEENAKSHI SHARMA 
PROP. M/S DRISHTI 
ENTERPRISES

COURT FEES 
FILED ONLINE 
ON 24.05.2022



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

19 North-East

24.08.2022
VAIBHAV JAIN 25.08.2022

27.08.2022

27.08.2022

27.08.2022

AROHT BOHRA 27.08.2022

30.08.2022

30.08.2022

30.08.2022

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

EX(COMM)-
76/2022

CANARA BANK VS 
PRAMOD KUMAR

DEEPAK 
BHARDWAJ

COURT FEES 
NOT FILED

MISC DJ-
240/2022

HDFC VS ROHIT 
SHARMA

COURT FEES 
NOT FILED

EX(COMM)-
77/2022

SHRI RAM 
TRANSPORT FINANCE 
CO LTD VS SAJID ALI 
& 1 OTHERS

NISHANT  
KUMAR

COURT FEES 
NOT FILED

EX(COMM)-
78/2022

SHRI RAM 
TRANSPORT FINANCE 
CO LTD VS SHRI SONU 
JAISWAL AND 1 
OTHERS

NISHANT 
KUMAR

COURT FEES 
NOT FILED

EX(COMM)-
79/2022

SHRI RAM 
TRANSPORT FINANCE 
CO LTD VS YOGESH 
KUMAR AND 1 
OTHERS

NISHANT 
KUMAR

COURT FEES 
NOT FILED

EX(COMM)—
80/2022

KOTAK MAHINDRA 
PRIME LTD VS 
MUNESH  SHARMA

COURT FEES 
NOT FILED

CS(COMM)-
89/2022

CANARA BANK VS SH. 
VIJAY & 1 OTHERS

ANKUR 
AGGARWAL

COURT FEES 
FILED 
OFFLINE ON 
24.08.2022

CS(COMM)-
90/2022

CANARA  BANK   VS  
SH.  SUNNY & 1 
OTHERS

ANKUR 
AGGARWAL

COURT FEES 
FILED 
OFFLINE ON 
25.08.2022

EX(COMM)-
81/2022

SHRI RAM 
TRANSPORT FINANCE 
CO LTD VS UDAY 
SINGH & 1 OTHERS

NISHANT 
KUMAR

COURT FEES 
NOT FILED



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

19 North-East

30.08.2022

UMESH JOSHI 31.08.2022

UMESH JOSHI 31.08.2022

UMESH JOSHI 31.08.2022

UMESH JOSHI 31.08.2022

31.08.2022

31.08.2022

31.08.2022
20 SHAHDARA

05.08.2022 02.08.2022

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

EX(COMM)-
82/2022

HDB FINANCIAL 
SERVICES LTD VS 
MOHD ANIS

KIRTY 
AGARWAL

COURT FEES 
NOT FILED

C.S(COMM)-
91/2022

BANK OF BARODA VS 
LOK NATH JHA PROP 
M/S SOM NATH 
UDYOG

COURT FEES 
FILED ONLINE 
ON 26.08.2022

C.S(COMM)-
92/2022

BANK OF BARODA VS 
CHIRAG MITTAL 
PROP. M/S SHRI 
BALAJI TRADERS

COURT FEES 
FILED ONLINE 
ON 26.08.2022

C.S(COMM)-
93/2022

BANK OF BARODA VS 
MENU KUMAR GOYAL 
PROP M/S G ONE 
PHARMACEUTICALS

COURT FEES 
FILED ONLINE 
ON 26.08.2022

C.S(COMM)-
94/2022

BANK OF BARODA VS. 
GUDDI DEVI LEGAL 
HEIR/WIFE OF LATE 
VIJAY PAL SINGH

COURT FEES 
FILED ON 
26.08.2022

C.S(COMM)-
95/2022

PUNJAB NATIONAL 
BANK VS GANESH 
STEEL THROUGH ITS 
PROPRIETOR MR 
PRITAM SINGH

SAYAK 
BANDYOPADHY
AY

COURT FEES 
FILED 
OFFLINE ON 
22.08.2022

EX(COMM)-
83/2022

MOHD SHADAB VS MR 
ROHTASH SHARMA

NARENDER 
SINGH

COURT FEES 
NOT FILED

EX(COMM)-
84/2022

HDB FINANCIAL 
SERVICES LTD VS 
YOGESH LAL RAJORA

KIRTY 
AGARWAL

COURT FEES 
NOT FILED

SH. BRIJESH KUMAR 
GARG, DISTRICT 
JUDGE, COMMERCIAL 
COURT

CS 
(COMM)/477/
2022

UNION BANK OF 
INDIA Vs MOHMMED 
YUSUF KHAN

PRIYA 
RANJAN(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

20 SHAHDARA

05-08-2022 05-08-2022

05-08-2022 01-08-2022

17-08-2022 8-08-2022

20-08-2022 20-08-2022

24-08-2022 22-08-2022

24-08-2022 22-08-2022

29-08-2022 25-08-2022
21 SHAHDARA

20-08-2022 21.07.2022

01-08-2022 30.07.2022

SH. BRIJESH KUMAR 
GARG, DISTRICT 
JUDGE, COMMERCIAL 
COURT

CS 
(COMM)/474
/2022

STATE BANK OF INDIA 
Vs DEPAK AGARWAL

Shalini 
Upadhyay(P),

CS 
(COMM)/475
/2022

NEERAJ TEXTILE HUB 
Vs MANISH ARORA Arpit Sharma(P),

CS 
(COMM)/487
/2022

M/S U S SALES 
AGENCY Vs 
TECHNOKING 
DISTRIBUTORS

AVINASH 
KUMAR 
TYAGI(P),

CS 
(COMM)/492
/2022

SUNIL KUMAR PROP 
M/S  SK ENGINEERS 
Vs M/S 
FUTUREWORLD 
GREEN HOMES 
PVTLTD

DHEERAJ 
KUMAR 
NAYAL(P),

CS 
(COMM)/497
/2022

AMAN HOSPITALITY 
PVT LTD Vs MAGICAL 
INDIA JOURNEY

SUMIT 
GAHLOT(P),

CS 
(COMM)/499
/2022

SURYA KANT TYAGI Vs 
SK ARTS

RANBIR 
SINGH(P),

CS 
(COMM)/503
/2022

SUNITA RANI Vs ATC 
TELECO 
INFRASTRUCTURE 
PVT LTD THROUGH 
ITS MANAGIN 
DIRECTOR

VIRENDRA 
SINGH(P),

MS. SUKHVINDER 
KAUR, DISTRICT 
JUDGE, COMMERCIAL 
COURT

CS 
(COMM)/495
/2022

BANK OF INDIA Vs 
SHOKEEN

Bijaya Mohan 
Goswami(P),

CS 
(COMM)/465
/2022

ADIDAS AG Vs ASHOK 
KUMAR UNKNOWN

AASTHA 
SHARMA(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

21 SHAHDARA

01-08-2022 30.07.2022

05-08-2022 02.08.2022

31-08-2022 28.07.2022

31-08-2022 18.07.2022

08-08-2022 04.08.2022

25-08-2022 04.08.2022

16-08-2022 02.08.2022

18-08-2022 18.04.2022

MS. SUKHVINDER 
KAUR, DISTRICT 
JUDGE, COMMERCIAL 
COURT

CS 
(COMM)/466
/2022

LEVI STRAUSS AND 
COMPANY Vs ASHOK 
KUMAR UNKNOWN

AASTHA 
SHARMA(P),

CS 
(COMM)/478
/2022

PANASONIC LIFE 
SOLUTIONS INDIA 
PVT LTD Vs BABA 
PACKERS AND DIE 
CUTTING

SHRAVAN 
KUMAR 
BANSAL(P),

CS 
(COMM)/507
/2022

M/S TRIVENI PLASTIC 
THROUGH ITS PROP  
SH PARAS LUTHRA Vs 
CELRON CABLES 
THROUGH ITS PROP 
SH BHUVNESHAR 
GUPTA

VIJETA 
SINGH(P),

CS 
(COMM)/504
/2022

CENTRAL BANK OF 
INDIA Vs SANJAY 
BASU

RAM BHUSHAN 
PANDEY(P),

CS 
(COMM)/481
/2022

RAVI AGGARWAL Vs 
AFRIN FASHION

BHARAT 
PRAKASH(P),

CS 
(COMM)/502
/2022

RAVI AGGARWAL Vs 
KRISHNA FAB

BHARAT 
PRAKASH(P),

CS 
(COMM)/485
/2022

SH SANJAY VARMA Vs 
SANDEEP 
CHAUDHARY

SUNIL 
KUMAR(P),

CS 
(COMM)/488
/2022

ANKIT JAIN Vs 
HITESH KUMAR

SYED HASAN 
ISFAHANI(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

21 SHAHDARA

08-08-2022 14.07.2022

31-08-2022 08.08.2022

18-08-2022 05.08.2022

18-08-2022 05.08.2022

20-08-2022 04.08.2022

20-08-2022 16.08.2022

25-08-2022 17.08.2022

31.08.2022 24.08.2022

MS. SUKHVINDER 
KAUR, DISTRICT 
JUDGE, COMMERCIAL 
COURT

CS 
(COMM)/482
/2022

MSDEEPTI 
AGGARWAL 
PROPRIETOR M/S 
JMD INDUSTRIES Vs 
THROUGH 
PROPRIETOR MS 
SANGEETHA PJAIN

GOVIND 
SINGH(P),

CS 
(COMM)/509
/2022

AKS INFORMATION 
TECHNOLOGY 
SERVICES PVT 
LIMITED Vs WEBEL 
TECHNOLOGY 
LIMITED

ALOK MOHAN 
ADHAULIA(P),

CS 
(COMM)/490
/2022

M/S SURENDER 
KISHAN GUPTA AND 
CO THROUGH 
PARTNER SURENDER 
KISHAN GUPTA Vs 
MUNICIPAL 
CORPORATION OF 
DELHI

SATYENDRA 
KUMAR 
SINGH(P),

CS 
(COMM)/491/
2022

M/S WASTE 
TREATMENT Vs M/S 
EAGLE SECURITY 
SOLUTION

P. RAVISH 
CHANDRA(P),

CS 
(COMM)/493
/2022

VATSAL MITTAL Vs 
ABBAS RAJA

VINAY 
KUMAR(P),

CS 
(COMM)/494
/2022

PUNJAB NATIONAL 
BANK Vs M/S 
RISHABHELECTRICAL
S AND HARDWARE

SUBODH 
KUMAR(P),

CS 
(COMM)/501/
2022

GOURI SHANKAR FAB 
Vs SS TRADING

VIJAY 
KUMAR(P),

CS 
(COMM)/506
/2022

BSES YPL Vs AB 
MEDIA SOLUTIONS 
LLP

HEMANT 
GUPTA(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

22

SHAHDARA

NIL

23 NIL

24 North-West

620/22 VIKAS SHARMA 01.08.22 01.10.20 

621/22 01.08.22 23.02.19

622/22 AKASH KUMAR 01.08.22 01.06.22

623/22 MANISH DIXIT 01.08.22 01.08.22

624/22 02.08.22 10.06.22

626/22 02.08.22 01.07.22

625/22 02.08.22 07.07.22

627/22 KAMAL GARG 02.08.22 27.07.22

628/22 VANDANA PALI 03.08.22 01.08.22

633/22 C.PRAKASH 03.08.22 3.06.22

632/22 C.PRAKASH 03.08.22 03.09.22

SH. AJAY KUMAR 
JAIN, DISTRICT 
JUDGE, COMMERCIAL 
COURT

MS. ANU GROVER 
BALIGA, DISTRICT 
JUDGE, COMMERCIAL 
COURT

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

PRITHVI SOUND 
PRODUCTS VS 
SARTHAK FLEX

BANK OF BARODA VS 
DEEPAK GULATI

BISWAJIT 
PATRA

TAKIAR OVERSEAS 
PVT LTD VS GM 
ENTERPRISES

YOGESH GUPTA VS 
UNIVERSAL SEMPO 
GENERAL INSURANCE 
CO LTD

PUNJAB NATIONAL 
BANK VS SHRI ANKUR 
VATS MAHESH 

KUMAR 
CHAUDHARY

ICICI BANK VS 
JITENDRA KUMAR

RAJEEV KUMAR 
RANJAN

ICICI BANK VS 
PANKAJ BHATT

RAJEEV KUMAR 
RANJAN

PAVERTEX TOOLS 
COMANY P.LTD VS 
PRIYA GARG

BUDDY AIRPIRT 
TETAIL PVT LTD VS 
NEW STAR 
ELECTRONICS 

ICICI BANK VS 
SHWETA SACHDEVA

ICICI BANK VS 
PRADEEP KUMAR



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

24 North-West

631/22 C.PRAKASH 03.08.22 03.09.22

630/22 C.PRAKASH 03.08.22 03.09.22

645/22 C.PRAKASH 03.08.22 03.06.22

643/22 C.PRAKASH 03.08.22 03.06.22

642/22 C.PRAKASH 03.08.22 03.06.22

641/22 C.PRAKASH 03.08.22 27.08.22

640/22 C.PRAKASH 03.08.22 27.08.22

639/22 C.PRAKASH 03.08.22 27.08.22

638/22 C.PRAKASH 03.08.22 14.05.22

637/22 C.PRAKASH 03.08.22 14.05.22

636/22 C.PRAKASH 03.08.22 14.05.22

635/22 C.PRAKASH 03.08.22 14.05.22

634/22 C.PRAKASH 03.08.22 14.05.22

646/22 NAVLIN 04.08.22 03.08.22

647/22

SBI VS CHHAVI BAJAJ

04.08.22 25.07.22

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

ICICI BANK VS 
SUBRAT SOMUAL

ICICI BANK VS VINOD 
KUMAR MEHTO

ICICI BANK VS SHASHI 
PRABHA

ICICI BANK VS PREETI 
BANSAL

ICICI BANK VS IQBAL 
SINGH JUNEJA

ICICI BANK VS SUMAN 
DELORY

ICICI BANK VS MOHD. 
AJARS

ICICI BANK VS 
RAVEESH KUMAR 
DUBEY

ICICI BANK VS 
REAJAN SHINGLEI

ICICI BANK VS JAHRVI 
     PRIYADARSHINI

ICICI BANK VS SYED 
AKBAR ALI

ICICI BANK VS 
SAFDAR AHSAN

ICICI BANK VS 
NEERAJ TIWARI

PUMA SE VS ASHOK 
KUMAR

GOPAL CHAND 
SHARMA



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

24 North-West

648/22 04.08.22 19.07.22

649/22 04.08.22 12.07.22

650/22 04.08.22 12.07.22

651/22 04.08.22 12.07.22

652/22 04.08.22 12.07.22

655/22 05.08.22 28.05.22

656/22 06.08.22 19.07.22

657/22 06.08.22 01.08.22

658/22 AKSHAY KUMAR06.08.22 30.06.22

659/22 NAVLIN SWAIN 08.08.22 04.08.22

660/22 RAHUL MAGLA 08.08.22 16.06.22

661/22 RAHUL MAGLA 08.08.22 28.12.20

662/22 RAHUL MAGLA 08.08.22 28.12.20

663/22 RAHUL MAGLA 08.08.22 07.06.22

664/22 08.08.22 04.08.22

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

GLOBAL FOOD AND 
BEVERAGES VS 
SPECTRAPURE FUIDE 
CONCEPT PRADEEP 

KUMAR
UCO BANK LTD VS 
VIPIN PANCHAL

SANJEEV 
KUMAR

UCO BANK LTD VS 
SHYAM SUTIHAR

SANJEEV 
KUMAR

UCO BANK LTD VS 
ANAND SINGH

SANJEEV 
KUMAR

UCO BANK LTD VS 
AMIT KUMAR

SANJEEV 
KUMAR

ICICI BANK  VS KTC 
ENTERPRISES

PRASHANT 
KUMAR

CANARA BANK VS  
M/S SAI OAM 
YOGESHWAR 
TRADING ANKUR 

AGGARWAL
CANARA BANK VS M/S 
UNICK HUB & ANR

ANKUR 
AGGARWAL

GAURAV KUMAR 
SNGH VS DEVENDER 
KUMAR SHARMA

PUMA SE VS ASHOK 
KUMAR

NAPIN IMPEX LTD VS 
BAGPALY 
ENTERPRIES

NAPIN IMPEX LTD VS 
VINAYAK POLYMERS 
INC

NAPIN IMPEX LTD VS 
MASH ENTERPRISES

EMGREEN IMPEX LTD 
VS DHURI PLASTIC P 
LTD

GIANI ICE CREAM P 
LTD VS MAHALAXMI 
ENTERPRISES

SURENDER 
SINGH



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

24 North-West

665/22 08.08.22 01.08.22

666/22 ACHIN MITTAL 08.08.22 08.05.22

667/22 16.08.22 09.08.22

668/22 M.S SHARMA 16.08.22 28.01.22

669/22 ARUN GUPTA 17.08.22 16.08.22

670/22 ARUN GUPTA 17.08.22 16.08.22

671/22 17.08.22 07.07.22

672/22 18.08.22 19.04.22

673/22 USHA BAKSHI 18.08.22 19.04.22

674/22 18.08.22 16.08.22

675/22 18.08.22 16.08.22

676/22 18.08.22 16.08.22

677/22 MUKESH GUPTA22.08.22 08.08.22

678/22 MONIKA GOEL 22.08.22 16.08.22

679/22 22.08.22 NO FEE

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

ASHOK SOLANKI VS 
BHARAT SANCHAR 
NIGAM LTD

VASUDEVE 
GOSWAMI

SVS  BUILDERWELL 
PVT LTD VS KISHORI 
LAL

PUMA SE VS ASHOK 
KUMAR

GAUTAM 
BHASIN

ROHOTECH PVT LTD 
VS ROBORICS 
WIZARDS

ARHAN ENERGY LTD  
VS FLOCKSUR INDIA P 
LTD

ARHAN ENERGY LTD  
VS SHAKTIMAN 
CEMENTS LTD

M/S AVTAR STEEL 
LTD VS M/S 
KAONCENTRIC FORGE 
LTD SACHIN 

AGGARWAL
SH PARAS KUMAR VS 
TUSHAR KAPOOR

SUNIL 
CHAUDHARY

YES BANK LTD VS 
BAKSHI ENTERPRISES 

PUMA SE VS ASHOK 
KUMAR

GAUTAM 
BHASIN

PUMA SE VS ASHOK 
KUMAR

GAUTAM 
BHASIN

PUMA SE VS ASHOK 
KUMAR

GAUTAM 
BHASIN

ABHISHEK GARG VS 
SH ABDUL SATTAR

MUKUL GUPTA 
MARKETING PVT LTD 
VS EDITIVE PRINTS 

CINEPOLIS INDIA PVT 
LTD VS M/S SARITA 
MULTIPLEX PVT LTD 

PARMANAND 
YADAV



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

24 North-West

680/22 RAHUL MAGLA 22.08.22 14.06.22

681/22 RAHUL MAGLA 22.08.22 14.06.22

682/22 RAHUL MAGLA 22.08.22 14.06.22

683/22 22.08.22 20.06.22

684/22 22.08.22 16.08.22

685/22 22.08.22 17.08.22

686/22 KAUSHAL 22.08.22 18.08.22

687/22 22.08.22 08.08.22

690/22 SUNNY 22.08.22 13.09.21

689/22 SUNNY 22.08.22 13.09.21

688/22 NEERAJ GUPTA 22.08.22 04.07.22

691/22 DHRUV KAPOO 22.08.22 20.08.22

692/22 24.08.22 23.08.22

693/22 24.08.22 27.07.22

694/22 M.P.BANSAL 24.08.22 19.07.22

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

EMGREEN IMPEX LTD 
VS  MAYANK GULATI

EMGREEN IMPEX LTD 
VS  SARLA DEVI

EMGREEN IMPEX LTD 
VS  NITIN BREJA

ASSOCIATED ROAD 
CARRIERS LTD VS 
CONCEPT BIO 
SCIENCE PVT LTD BHISHM N 

SINGH
SARAL DIAGNOSTIC 
CENTRE VS JJ 
INSTITUTE OF 
MEDICAL SCIENCES 
PVT  LTD

ABHISHEK 
GUPTA

SHIVALAYA 
CONSTRUCTION CO 
LTD VS FOOD 
CONPORATION OF 
INDIA

RAKESH 
BANIWAL

SHREE GANPATI 
PLYWOOD VS LILYPUT 
DESIGNS & DISPLAY P. 
LTD

MAHENDER PAL 
MAGGAN VS M/S 
BOSCH LTD 

ANIL K 
CHHABRA

PUNJAB NATIONAL 
BANK VS KAPIL 
PURSWANI

PUNJAB NATIONAL 
BANK VS PRAKASH 
PANDIT

KASHAMIRI LAL 
GOYAL VS RAKESH 
PAHUJA

LOGIC SCNE DIGITAL 
PVT LTD VS SPICEJET 
MERCHANDISE P. LTD

SURNDER SINGH 
DHIUNGRA VS SATISH 
KUMAR GUPTA

ANUBHAV 
TYAGI

BRIGHT TRADING CO 
VS THAKUR BROTHER

JITENDER 
PANDEY

VIKESH MAJITHIA VS 
MAHENDER LAKHANI



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

24 North-West

696/22 NAVEEN 24.08.22 03.02.22

697/22 ADITYA SINGH 24.08.22 29.07.22

699/22 27.08.2022 25.08.2022

700/22 SACHIN JANGIR 27.08.22 22.08.22

703/22 ANAND KUMAR 29.08.22 23.08.22

702/22 29.08.22 16.06.22

701/22 MUKESH GUPTA29.08.22 26.08.22

706/22 27.08.22 24.08.22

704/22 17.09.22 01.07.22

705/22 17.09.22 07.07.22

707/22 29.08.22 25.07.22

708/22 ARUN 30.08.22 18.08.22

709/22 TUSHAR 30.08.22 26.08.22

710/22 31.08.22 25.08.22
25 North NIL

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

KK ENTERPRISES V  
ONXEY INDUSTRIES

SHRI BALAJI METAL 
UDYOG VS AAJAM 
IMPEX 

PRERIT JAIN VS. 
PARAMJIT SINGH

SANJAY KUMAR 
TYAGI

PRASANTH 
TECHNOLOGIES P. 
LTD. VS. F-1 
INFOTECH P. LTD.

JASLEEN PLASTIC VS. 
MANNAT 
ENTERPRISES

OSWAL AGENCIES VS. 
EMINENT 
ENTERTAINMENT

VIJENDER 
KUMAR

ABHISHEK GARG VS. 
MOHD. IMRAN

M/S GOODLAYS 
CREATIONS P. LTD. 
VS. SANDEEP GUPTA

RAKESH 
KUMAR

ICICI BANK VS. 
MUNNA LAL

RAJEEV KUMAR 
RANJAN

ICICI BANK VS. 
PARMANAND SHUKLA

RAJEEV KUMAR 
RANJAN

INDIAN OVERSEAS 
BANK VS. VIJ 
ELECTRICALS

SUBHASH 
KUMAR JHA

SUNIL KUMAR GUPTA 
VS. LALMANI TIWARI

CAMPUS 
ACTIVEWEAR LTD. VS. 
REDCON 
INTERNATIONAL

MANJU VS. DINESH 
CHANDRA

SURENDER 
SINGH

SH. VIRENDER BHATT, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

26 SOUTH-WEST

01.08.2022 13.07.2022

01.08.2022 12.07.2022

01.08.2022 12.07.2022

01.08.2022 13.07.2022

AMIT DUBEY 01.08.2022 28.07.2022

01.08.2022 25.07.2022

SK TEWARI 02.08.2022 01.06.2022

SK TEWARI 02.08.2022 01.06.2022

04.08.2022 22.07.2022

04.08.2022 30.07.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

CS COMM. 
379/2022

INEXT LOGISTICS VS 
YGL LOGIST

SOURABH 
LEEKHA

CS COMM. 
380/2022

INEXT GLOBAL 
LOGISCTICS VS 
GOLDFAME TECH.

SOURABH 
LEEKHA

CS COMM. 
381/2022

INEXT LOGISTICS VS 
POYCO CHEM. P. LTD.

SOURABH 
LEEKHA

CS COMM. 
382/2022

INEXT LOGISTICS VS 
CHANU HEALTHCARE

SOURABH 
LEEKHA

CS COMM. 
383/2022

AKHIT BHARTIYA VS 
UNION OF INDIA

CS COMM. 
384/2022

KRT FOODS VS KK 
TRADERS

SAMAYA LAW 
CHAMBERS

CS COMM. 
385/2022

ALWAYS LOGISTICS 
VS MOTIN LOGISTICS

CS COMM. 
386/2022

NEUTRAL MOVE VS 
CARGOEAR FREIGHT

CS COMM. 
389/2022

CANARA BANK VS 
RAM SINGH

SANJEEV 
CHOPRA

CS COMM. 
390/2022

N.K. DEY VS 
SURENDER CHAUHAN

SURENDER 
KUMAR SIWAL



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

26 SOUTH-WEST

PNB VS AARNIT ENT. 05.08.2022 03.08.2022

05.08.2022 03.08.2022

06.08.2022 28.07.2022

06.08.2022 06.08.2022

08.08.2022 03.08.2022

08.08.2022 03.08.2022

08.08.2022 03.08.2022

08.08.2022 03.08.2022

08.08.2022 03.08.2022

12.08.2022 04.08.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

CS COMM. 
391/2022

SAURAV 
BHASIN

CS COMM. 
392/2022

PUNJAB NATIONAL 
BANK VS MOCKTAIL 
WORKSHOP

SAURAV 
BHASIN

CS COMM. 
393/2022

THE JAMMU AND 
KASHMIR BANK VS 
RAMNEAK SINGH 
SABLOK

RAHUL 
SHARMA

CS COMM. 
394/2022

SANJAY SHARMA VS 
KANTA RANI

RAKESH 
KUMAR

CS COMM. 
395/2022

PUNJAB NATIONAL 
BANK VS M/S SAAR 
ENTERPRISES

SAURAV 
BHASIN

CS COMM, 
396/2022

PUNJAB NATIONAL 
BANK VS PANDEY 
BOOK HOME

SAURAV 
BHASIN

CS COMM. 
397/2022

PUNJAB NATIONAL 
BANK VS HUKUM 
CHAND

SAURAV 
BHASIN

CS COMM. 
398/2022

PUNJAB NATIONAL 
BANK VS  M/S SWAD 
HI SWAD

SAURAV 
BHASIN

CS COMM. 
399/2022

PUNJAB NATIONAL 
BANK VS M/S KUMAR 
ENTERPRISES

SAURAV 
BHASIN

CS COMM. 
400/2022

CANARA BANK VS 
UPDESH KUMAR

RAM BHUSHAN 
PANDEY



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

26 SOUTH-WEST

RAJEEV GUPTA 12.08.2022 01.08.2022

VISHAL GARG 16.08.2022 04.08.2022

Y K DUBEY 17.08.2022 16.08.2022

RAVINDER 18.08.2022 30.07.2022

KBB SINGH 18.08.2022 16.08.2022

18.08.2022 06.08.2022

BS  RANA 18.08.2022 30.07.2022

24.08.2022 16.08.2022

ALOK MOHAN 24.08.2022 20.08.2022

25.08.2022 24.08.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

CS COMM. 
401/2022

DHARAM VIR 
MANUFACTURING 
AND TRADE

CS COMM. 
402/2022

JITENDER VIRMANI 
VS M/S NYSAA RETAIL 
P. LTD.

CS COMM. 
403/2022

RNA 
WATERPROOFING P. 
LTD. VS UNIQUE 
REALITY P. LTD.

CS COMM. 
404/2022

RCA KITCHEN 
EQUIPMENTS VS 
SOUTHY HOSPITALITY 

CS COMM. 
405/2022

VARIS DESIGN VS 
RELINE UV ASEEN 
PVT. LTD.

CS COMM. 
406/2022

AXIS BANK VS 
INOVATIVE SYSTEM

JANGRA AND 
ASSOCIATES

CS COMM. 
407/2022

PANNU CAR VS 
CHIRAG NACHGANI

CS COMM. 
409/2022

CHANDER SHEKHAR 
KHUREJA VS M/S 
RADHIKA ORGANICS 

VINEET 
KAUSHIK

CS COMM. 
410/2022

THE NAINITAL BANK 
VS DALBIR SINGH

CS COMM. 
411/2022

CLASSIC GLOBAL VS 
VISION TRADE INDIA 
P. LTD.

APOORVA 
SAXENA



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

27

SOUTH-WEST

9818539397 20.07.2022

9818539397 20.07.2022
28

30/08/22 29/08/22
Total 531

SH. BHUPESH KUMAR, 
DISTRICT JDUGE, 
COMMERCIAL COURT-
02

CS (COMM.) 
NO. 412/2022

CANARA BANK Vs 
SHREE BALAJI AUTO 
ELECTRICAL WORKS

Ms. RASHMI 
MALHOTRA

CS (COMM.) 
NO. 413/2022

CANARA BANK Vs 
MANU SHARMA

Ms. RASHMI 
MALHOTRA

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

CS (COMM) 
414/22

M/S AYUSHMAN 
LOGISTICS SERVICES 
PRIVATE LIMITED 
THROUGH ITS 
DIRECTOR 
MEENAKSHI Vs. M/S. 
DAGROWAVE 
AGSCIENCE PVT. LTD

GANESH 
CHAND 
SHARMA/ 
SAHIL VIJ


	Form-2

